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M r. Deputy-Speaker: P erhaps a fte r 
soniv. tim e he m ay not feel the neces-
sity' of it.

Shri S. M. Banerjee (K a n p u r): He is 
not m o\'ing it I believe.

Shri Bra.i Raj Singh: I am m oving it.

Mr. Deputy-Speaker: P erhaps if he 
has paticnoe and  th is is adopted , he 
may not feel the  necessity  of it in 
view  of the proceedings th a t we are 
aoinfr to have. A no ther m otion is 
i.'einy made, and perhaps th e re  m ight 
he no necessity  at a'll.

Shri Braj Raj Singh: Could I say 
som ething m ore? W hile we w ere d is-
cussing S hri A n thony’s resolution, the 
consensus of opinion of the  House was 
th a t tne  u tm ost tim e should  bo allow-
ed fo r th is resolution, b u t th a t the 
lim e should not be taken  from  other 
non-official business. W e are  prepared  
to  sit longer for th e  discussion of the 
res<;hiiion of S hri A nthony.

Mr. Deputy-Speaker: B ut he has not 
said anyth ing , nor can he say, about 
the tim e th a t is to be taken  up  on the 
resolution . If  the w hole tim e today 
is spent up  on th is resolution, w'hy 
should he need any am endm ent?

Shri Braj Raj Singh: T hat is m.\ 
point, th a t one resolution  should  not 
be allow ed to tak e  up all the tim e of 
the  day ’s sitting.

Mr. Deputy-Speaker: T hat is the
nex t m otion, and w hen th a t is m oved, 
he m ight object, not at th is time,

Shri V. P. Nayar (Q uilon): He a n ti-
cipates it,

Mr. Deputy-Speaker: The question

' T hat th is House agrees w ith  
'h e  F o rty -s ix th  R epo rt of the  C om -
m ittee  on P riv a te  Member.s’ Bills 
and  R esolutions p resen ted  to the 
House on the 5th A ugust, 1959,”

The m otion ivas adopted.

14..12 hrs.

RESOLUTION RE: INCLUSION  OF 
EN GLISH  IN THE EIGHTH SC H E-
DULE OF THE CONSTITUTION— 

contd.

Mr. Deputy-Speaker: The H ouse
will now resum e fu rth e r  discussion of 
the follow ing resolution  moved by Shri 
F rank  A nthony on the 24th A pril, 
1959:

“T hat in the opinion of this 
House, English should be included 
in the E ighth  Schedule of the 
C onstitu tion  and necessary  steps 
taken in that reg a rd ,”

T hree hours w ere a llo tted  for the d is-
cussion of the resolution , but 3 hours 
and 14 m inutes have a lready  been 
taken  up. and thus the reso lu tion  ha.-: 
exceeded its a llo tted  tim e by 14 
m inutes, I m ight ju s t find out the 
sense of the House as to w hat is the 
desire here.

An Hon. Member: Mox'e tim e should 
be given.

Mr. Deputy-Speaker: The hon.
M inister of P a rlia m en ta ry  A ffairs is 
going to m ake a motion.

The Minister of Parliamentary 
Affairs (Shri Satya Narayan Sinha); 1
beg to move:

■‘T hat the tim e a llo tted  by the 
H ouse on the 24th A pril, 1959 
(v ide  43rd R eport of the  C om m it-
tee on P riv a te  M em bers’ B ills and 
R esolutions) for th e  discussion of 
the resolution reg a rd in g  inclusion 
of English in  th e  E ighth  Schedule 
of the C onstitu tion  be increased 
by 2i hours.”

T hat is, till the end of to d ay ’s sitting . 
Shri Braj Raj Singh (F irozabad ): I 

oppose it.
Shri Frank Anthony (N om inated— 

A nglo-Ind ians): M ay I m ove an
am endm ent to th a t becauee I w ould  
req u est you to allow  m e t* rep ly  for 
at least h a lf an  hour? M ay I w ith  
your perm ission m ove an  am endm ent 
th a t we ca rry  on till h a lf  p ast five so 
th a t I m ay be called a t 5 O’ C lock’
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Mr. Deputy-Speaker: W hy should  he 
w ish tha t?  If he w an ts  on ly  th a t ha lf 
an hou r should be reserved  fo r him , 
th a t can be done in some o th e r way,

Shri Frank Anthony: Then, som e
other.s m ay w an; to .'^pealv, and the 
I^i’im e Mi.ijclei'. . . .

Mr. Deputy-Speakcr; If th a t w ere 
the question , then  even ten hours 
w ould not be sufficient in o rder to 
enab le  all the M em bers to speak.

Shri Frank Anthony; P robab ly  the 
H ouse w ould  be ag reeab le  to sit till 
h a lf past five, and then  I m ay be ca ll-
ed at 5 O’ Clock,

Shri Satya Narayan Sinha: He m ay
reply  a t 4,30.

Shri Frank Anthony: I do not th ink  
the M em bers w ill object.

Shri Braj Raj Singh; Let me .say 
.something abou t the  tim e for thia 
resolution. I have got no objection 
to the tim e being increased  by any 
length, b u t th a t should not m ean tha t 
o th e r P riv a te  M em bers’ resolutions 
should be barred . A nd th is m otion 
giv ing hours m ore to th is  reso lu -
tion w ould  m ean th a t no o ther reso lu -
tion can come up today. So, th a t tim e 
.■should be taken  from  G overnm ent 
time.

Mr. Deputy-Speaker: B ut w hat can 
I do? If  the H ouse takes a decision 
th a t it is to  be ex tended  by hours 
and  the w hole day is to be taken, w hat 
can I do?

Shri Tangamani (M adura i): It
should  be 2 hours and  29 m inutes,

Shri Naushir Bharucha (E ast K han- 
desh): M ay I suggest th a t w e should 
sit today  till 5,30? S hri A nthony  
m ay be called  upon to rep ly  round  
abou t 5 O’ Clock, He m igh t close at
5,29 and  the  n ex t M em ber m igh t be 
given one m inu te to m ove his reso lu -
tion,

Mr. Deputy-Speaker: It is for the 
House. If  the  H ouse is p rep a red  to 
sit a f te r  5, I  have  no objection. I w ill 
ce rta in ly  sit.

Shri V. P. Nayar (Q uilon): May 1 
subm it th a t th e  discussion on the 
reso lu tion  tab led  by S hri Anthony 
m ust com e to  a close by  5 O’ Clock? 
I would req u est you to give a t least 
one m inu te  fo r the n e x t resolution, so 
th a t it can go on record,

Mr. Deputy-Speaker: B ut th a t would 
not serve the purpose of S hri Braj Raj 
Singh then.

Shri V. P. Nayar: I do not hold a 
b rie f fo r him  now.

Mr. Deputy-Speaker: T hat wyi< thi' 
only objection taken.

Shri Braj Raj Singh: Since the Gov-
e rn m en t have a lread y  expressed thei: 
v iew s yes terd ay  th rough  th e  Prime 
M in ister th a t they are  going to oppose 
Ihe resolution  for nationalisation  of 
banks, I do not know  w hat purpose 
w ill be served  by a discussion of it.

Mr. Deputy-Speaker: O rder, order 
W e should  not an tic ipate  the decision.-; 
of the House. Then I pu t the motion 
(o the House.

Shri Frank Anthony: My am end-
m ent to ex tend  the tim e by th ree  hoi.ns 
m ay be put first.

Mr. Deputy-Speaker: Then then.' i.< 
an o th er tha t it should be 2 hour; 
m inutes,

Shri V. P. N ayar: O r  2 iv;urs
25 m inutes,

Mr. D eputy-S peaker: L e t  t l i is
m otion be adop i  ,i ; i t  i.;. If t he
H ouse agrees, w i  w i l l  allow the next 
M em ber to move lii-: r 'io liitio n .

Shri Shree Narayan Das (D arbhan- 
ga): The m otion should b; rm?:'.::'cl. 
because we should conclude the dis- 
cu.ssion by 5 O’ Clock. V/ ' should
not go beyond the tim e fixed for the
sitting  of the House. W hat is the
necessity? The resolution has been 
discussed.

Mr. Deputy-Speaker: O rder, order.
The question is:

“T hat the tim e allo tted  by the
H ouse on the 24th A pril, 1959
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(tnde 43rd Report of the Commit
tee on Private Members' Bills and 
Resolutions) for the discussion of 
the resolution regarding inclusion 
of English in the Eighth Schedule 
of the Constitution be increased 
by 2 }  hours”

The motion wtu adopted
Mr Deputy-Speaker: Subject to that 

motion we proceed further Shri 
Munisamy has to continue his speech

8 hri N. K. Munisamy (Vellore): 
The other day I was stating that the 
sponsor ol the resolution had limited 
its scope to the enrichment of Hindi 
by assimilating the forms, style, and 
expressions used in other languages 
including the English language It is 
for this purpose he wanted English 
to be included in the Eighth Sche 
dule of the Constitution

The caption of the Eighth Schedule 
is only "Languages” I And neither 
the word “national' nor the word 
“regional” in the caption Thes*. 
two words are very often used by 
many of our Members both inside 
and outside the House We are using 
these two words ad infinitum without 
understanding their implications

1 do not find these two words being 
used anywhere in the entire Con
stitution, but on one occasion the 
Prime Minister stated that though the 
word “regional” or “national” was 
not used in the Eighth Schedule, the 
14 languages enumerated therein 
referred to national languages That 
would mean that we have to dis
tinguish between the national langu
ages and the official language, the 
official language being Hindi The 
framers of the Constitution avoided 
this ambiguity by avoiding the use 
of the words ‘‘regional* or “national”

Article 351 clearly states
“It shall be the duty at the 

Union to promote the spread of 
the Hindi language, to develop it 
so that it may serve as a medium 
ot expression for all the elements 
of the composite culture of India

of the Constitution 
and to secure its enrichment by 
assimilating without interfering 
with its genius, the firms, style 
and expressions used in Hindu
stani and in the other language* 
of India specified m the Eighth 
Schedule, and by drawing, when
ever necessary or desirable, for 
its vocabulary, primarily on 
Sanskrit and secondarily on other 
languages ”

The following words might be noted 
here, namely ‘and m the other langu
ages of India specified m the Eighth 
Schedule’ Now, the question is whe
ther English should be regarded as 
one of the languages of India And 
that is the only point which we have 
to decide now If really English is- 
to be regarded as one of the langu
ages of India, then it is but naturaL 
that this demand should be conceded. 
But the question is whether it should 
be regarded as one of the languages 
of India 01 not My answer to this 
question is that it is a language of 
India now, though it was not a 
language of India some time back I  
say it with a certain amount of asser
tion that it is a language of India, 
because a sizeable number of people 
here in India speak the English 
language But, two or three cen
turies back, English was not a langu
age of India

As legards the question whether it 
could be regarded as one of the 
regional languages, I would say that 
just as no one region can be ascribed’ 
to Sanskrit or Urdu, likewise, in the 
case of English language also, no one 
legion could be ascribed to it I 
wonder whether we could ever say 
that we could ascribe a certain? 
territory or a certain region to Sans
krit or Urdu I can understand 
Assamese being ascribed to Assam, 
Bengali to Bengal, Gujarati to 
Saurashtra, Tamil to Madras, Telugu 
to Andhra Pradesh and so on and >0 
forth, but I do not think Sanskrit 
and Urdu could be ascribed to any 
particular region Sanskrit, tar 
instance, was an ancient and classical 
language It is a language which has-
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be*a developed by fearoed scholars 
and men of erudition. £u$ we cannot 
« ty  that it wus r language of India 
-some five thousand years back When 
the Aryans invaded India, they came 
■with the Sanskrit language So, 
Sanskrit was a language which came 
to India. So, from the point of view 
o f time we cannot say that some- five 
thousand years back, it was a langu
age of India

So also is the case with Urdu 
When Mohammed Ghazni and Moham
med Gory invaded India, round about 
<600 to 800 A.D, there was no Urdu 
language in India It was only after 
the invasion of India by the Mussal- 
mans between 600 and 800 A.D., that 
this language had come to India; and 
-when they displaced the rajahs of 
Oel'hi, and they had their own gover
nors, Urdu became the court language 
•of India. So, Urdu was not a langu
age of India some thousands of years 
tack. But it is a language of India 
today, though we could not ascribe 
any territory or any region for this 
language

likewise, about two or three cen
turies hack, English was not a langu- 
-agg of India, but it is a language of 
India today, for this reason that a 
sizeable number of people are speak
ing it; and after five thousand or two 
thousand or even a thousand years 
later, the future generation would 
say that we had rightly included that 
language, because that language 
■would be at that time just like what 
Sanskrit or Urdu is m India today 
Therefore, historically, traditionally 
-and culturally speaking, I should say 
that this language must find a place 
In the Eighth Schedule of the Con
stitution.

Mr. Deputy-Speaker: The hon
Member must try to conclude now 
He had taken five minutes on the 
last Occasion, and he has taken seven 
minutes today.

Shri N. K. Mantaamy: May I request 
you to give me three more minutes,

of the Constitution

because I was also qpe of the 
sponsors of the rp»pfyt|on?

I would respectfully submit that 
India is a cradle of civilisation; India 
is a cradle of cultures. People with 
different cultures have come to India, 
and people speaking difffreirt langu
ages have come to India, and we have 
done so much for them India is 
known fo£ its hospitality, and there
fore, from the point of view of 
culturp, (ustory and tradition, I should 
say that this language should find' * 
place m the Eighth Schedule of the 
Constitution The reason which I 
have staged is quite enough for this 
purpose, though, of course, there are 
othei reasons wtych I shall presently 
place before the House.

Now, people are somewhat afraid 
that if this language were to be 
included m the Eighth Schedule, it 
might be possible later on to ytilise 
it foi all practical purposes. Ifyt 
nowhere in tye Constitution dp I find 
any article enjoining or authoring 
that there should be complete super
session of English by Hindi I do not 
find Wy article to thqt effect in the 
Constitution Qn the contrary, I ftpd 
that there is scope for continued use 
of £ng}jsh even after the fgrfet 
period; that is safeguarded, because 
for so many purposes, English has to 
be utilised

1 would say that English language 
was the only language which ftps 
made it possible for the Indian Unjon 
to be united and solidly kept, and 
the same language will continue to 
keep it so

After the report of the Kher Com
mittee on the Official Language was 
submitted, there has been a good 
deal of agitation. There has been 
supersession of English £pth at fhe 
Centre and in the States; and each 
State is trying to go its own way by 
developing its regional language, not 
giving precedence even to fhe' Kadi 
language. Hindi language is not 
being spread all throughout lu te , lor 
this reason that the Centre Is very
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slack In the granting of money, the 
result ts that so many non-Hindi 
speaking areas are not able to promote 
or develop that language I would 
request that the Centre should take 
this point into consideration and grant 
more money with a view to see that 
the Hindi language u properly spread

It is said that we have got Hindi 
as the official language of India In 
so far as the deliberations of Parlia
ment are concerned, I dare say that 
we do not have Hindi only as the 
official language appearing in the 
debates, here, all the fourteen langu
ages are represented I do not mean 
that there should come a time wher 
everyone of the Members represent
ing a particular region must speak in 
his own language, and they will 
insist upon their speeches being 
recorded in th«.ir own languages in 
the Debates In that case there will 
arise this difficulty that people will 
be speaking in their own languages, 
and a simultaneous translation of the 
speeches m the different language* 
will have to be there, just as we have 
it in the UN and other places There
fore, 1 would say that English should 
continue for some more time I am 
sure that in the process of time, 
English would certainly run awav 
from India, and Hindi will take its 
place

I would say one thing more, and 
that is that we are members of the 
Commenwealth and, therefore, we 
cannot afford to ignore English Wt 
are having close association with UK 
and USA, and we are also having so 
many schemes for the improvement 
of industry and for scientific develop
ment and so on Therefore, I would 
say that English cannot be ignore'* 
so easily and so very lightly

Everybody thinks that the super
session of English is the only practi
cal way I would, however, point out 
that it is not so easy to supersede 
English m that way After all, what 
is insisted upon by hon Members is 
that there must be a flexible approach 
and a practical approach Having

learnt the lessons from past experi
ence of the agitation that has been 
taking place m South India, we can
not afford to ignore and disregard 
those lessons and say that Hindi be 
introduced, in a very hasty manner.

I would only plead with the Hindi- 
speaking areas that the inclusion ot 
the English language 1x1 the Eighth 
Schedule is not going to hamper the 
progress of India m any way On the 
other hand, we shall have a weapon 
m our hands, because the English 
people were driven away by the uv» 
of the English language, not by any 
other thing That does not mean that 
we would again invite Britishers to 

English language is * 
weapon with which we can drive 
away any aggressors having any bed 
design over India I would, there
fore, urge that the English language 
must be included in the Eighth Sche
dule of the Constitution
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*T51 f r  *pft * tt  «rrc*fr w H im  
% ?ft wftft q* ftw  sftn *w *t ?  
fv  *c? t?v > m  % sro sr?r * r  t| 
% 1 3  *t airat $ «ft*r

f  ft* 3J? sptf fspfT q®T fa*TT 
*n*ft 1 1 ?w srfer CTfasr ^ 
f  <fr * m m  t  f r  * *  s ^ r i t  ¥ t  
fa r fr  q r  qg% 5̂  |  1 war & r  # vs
foffa SPT ftwW ?t TfT | I S*ft W *  
^ w n f t s R H ^ t ^ e T T t a f T ^ I  1 ^  
?tcb w r  f a r f  JR im  arr
|  l i f t  ^ R t*fr< «rirsft ytv*l<-^
% fc r  ^ r  <pt w m  w m  1 

oft 7R ^ ^  sp r vU  5 # ^  
t ?  ^rmV 1

<rtr ^ r  5?t. ? m  v t  « k  w  5c m  1 
I R T  , l*-*Tl ^  |  f r

H f a f t ^ r T # 5 n T ^ | ^  ?*nrt 
<̂11 v t  (ftvr ftnr p  W 9 t  ^  1

of the Constitution
«rrsr m  qftfaifiwi Ts{t f  <ftr

^  it?  amrT |  %  m lfkm  * t  
tfo  i f T v r  arnr i f t t  v n N V  * f t r
q#TRT vt *mt n r f  %«ct *ft 
znrf t » ?*r ^  ^  ftr f?»5 « iw
h  iw ^ t  *rr <r^ft sftftra-
?T *rt*FH %f(K % 5 'WH
% sifir v k x  <fhr jtj

^  1 w ^ r t  %  a m  ^  ? t h  
m # t | w  f f e  % ^fwr 

f*ra^ <nf^ 1 triSR $  mimT fr fv  
^ *r  ^  w N f t  %  1PPT7 «T5?Tr ^ * T
t| f  t o  3 5  f t  w  Jwrc Jiftsr
JfrrT^ T T  VJiJTM ftrflTT W  T ^ T  §  'T O  
apt f a f t  ’ f t  5 W K  ^  w  ?RST T t

^rfjra 1 if ^
ap|RfT f t r  ^mfr F r f ^ r  %  srfw ^ «h t *tt  

1 ?»t 11?
^  t  f ^  * W  T O  5»I^T5T v t  v t  

fira r ^ n n  ?ft s f r i t  %  *P T  
n u f  am  ^ c e r  ^ t t  ft> t o *  
fort *rer ?w?n- % i fv  war

wt r^r 1 1 «ftr aw ?iW  % *pt #  
t o  f t  3 t t w  ?rt P b t  fip fl-  %  

srfir ^  %  * r c  ^  aft ^ c tn ?  ^ n r  ^ t  
t  ^ 5  ® *t  ^  aiTCmr 1 4  < r r ^  w r i t  

>rnpft %  S T V T T  + > ', N  f3f» * i f t  
i[ «rt«T  « ft  T O » T  ^  5Tt #  V T  
jth  stp̂ t ^ ’(ftr %
5TT?T ?t ’ ft <ft P W  f  I

SHI ?w "l %  'H W  %TT f i * ( M  ^  ftp  
«ra# ^?t in #  m  qr 1 1  ^V 
^  srrei w  *flr «rf«np « w tr  
%  * I J * M  T 7  f« fS H  «|5V %®ST *t> <HK >if*(n

$*n 1

Df. P. Subbwayan (Tiruchengode): 
Mr Peputy-Speaker, Sir, I find myself 
rather in a difficult position, having 
pypressed my opinion already m the 
dissenting Minute that I append**! to
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the Report of the Official Language 
Commission presided over by our 
difetinguitfhed friend, the late Shri 
B G Kher Still, I hope people will 
fprgive me for emphasising my point 
of view

There is a slight misconception 
over Shri Frank Anthony’s Resolu
tion They feel that his Resolution 
deals with the question of official 
language I do not think that that 
is the intention of Shn Frank Anthony 
at all His intention is only to have 
English included in the Eighth Sche
dule of the Constitution

Some objections have been put for
ward to this because the Eighth 
Schedule is supposed to contain thr 
national languages of India, languages 
spoken by a number of peonl* in 
various regions, I do not say 
‘regional languages’ because then 
Urdu will not find a place Urdu 
finds a place because it happens +o be 
the language of my friend

Dr. Ram Subhag Singh (Sa'aram) 
Jammu and Kashmir State is there

Dr. P. Subbarayan: My hon friend 
Dr Ram Subhag Singh, corrects me 
by saying that it is the language in 
Jammu and Kashmir

An Hon Member: In Andhra also
Dr. P. Subbarayan: In Andhra, it 

is not Even in Jammu and Kashmir, 
I have been told when we went to 
Srinagar that the language of the 
region is Kashmiri and not Urdu 
Urdu may be the spoken language of 
the majority of the people trere

Mr. Deputy-Speaker. They have 
adopted Urdu script, but the langu
age spoken is Kashmiri

Dr. P. Subbarayan: Therefoie the 
question to be considered is whether 
we could adopt and recognise English 
as a national language I contend we 
could, for the simple reason that the 
intelligentsia of this country for 
nearly two centuries have adopted

English as their Ungwgg. j\ot because 
they ttlk it at home hor because it 
is their mother tongue, but it has 
been used in various cases, m official 
positions, in the matter of medium of 
instruction even in schools before the 
new policy of regional languages came 
m Till 1937 in my own State, 
English was the medium of instruc
tion from the primary classes right up 
to the University stage Even now 
in Universities in most pa its of our 
country, it is still the medium, and 
I think it is a very good thing that 
it remains so, for the simple reason 
that it is the one language which 
could be understood by most of the 
people Unless we have one rredium 
of instruction in Universities—I have 
said that in my dissenting Minute also 
—we cannot maintain the unity of 
India I could very well imagine 
Hindi after having become the 
official language, becoming the 
medium of instruction in Universities, 
because to that extent, it would help 
to keep the unity of India The 
unity of India is far mort precious 
to me than any linguistic quarrel or 
linguistic controversy that mifbt 
arise And, if unity is to be kept, 
I think the medium of instruction ot 
least at the university stage should 
be one language And as unity is not 
possible at this stage and a* even 
the Committee of the two Houses has 
said that a ccrtain number of years 
will have to elapse before Hindi can 
become the one official language of 
the Union, I feel it is only proper 
that English should find a place in 
the Schedule

I do not mean to say that it will 
help the growth of Hindi That is 
a case which has got to be consider
ed as well But what makes me afraid 
of the future of English is move
ments like my friend Shn Braj Raj 
Singh’s party’s—Angrezi ko bhaga do 
—meaning that English should be 
driven out altogether That rather 
frightens me because I think English 
has contributed a great deal towards 
our unity English has contributed
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»  great deal to the growth of know
ledge.

At Bangalore wheh Shri C. V. 
Raman was questioned by the Chair' 
man he said that English opened 
many windows of knowledge and 
today what I am as a scientist is 
because I learnt English. It is not 
that I am not proud of my own 
language Tamil because I was educat
ed in Telugu because I Was born in 
a Telugu area.’ He said there are 
things m Tamil of which he was 
always proud though he could not 
read then} himself because he learnt 
Telugu

Still English has its own use as 1 
said and I think it is only correct 
that English should find a place in 
the Schedule I do not thmk any 
harm would be done by including it 
in the Schedule because as I have 
said m the beginning itself it does 
not settle the question of official 
language in any manner That is a 
matter which has got to be settled 
m Parliament and we have already 
provided m the Constitution that the 
official language eventually should be 
Hindi And, I do not think anybody 
is quarrelling with that. But I think 
it will be a great gesture to a mino
rity like the Anglo-Indians who are 
a very small minority, but who are 
still recognised as citizens of this 
country, that English should find a 
place in the Schedule I do not think 
we need close our mmds to this We 
are all emotional when the question 
of language is concerned I think 
emotion should also be governed by 
reason and I feel reason demands the 
inclusion of English in the Eighth 
Schedule

Shri Nath Pal (Rajapur): Mr. De- 
puty-Speaker, Sir, I should -like to try 
to look at this controversy from a 
slightly different point of view, a line 
which was touched by Dr. Subbara
yan towards the conclusion of his 
spetfch.

At the very outset I should like to 
plead with the House that the man-

in the Eighth Schedule 
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ner in which tree IhAia looks at the 
question of English should be fun
damentally different from the way 
stibject India was looking upon Eng
lish. That was a language . . . 
(Interruption).

You will hear me if you hear me 
patiently

That was a language at that time 
imposed by an alien rule. Such kind 
of use to which we are employing 
English now for is entirely a matter 
of free choice The stigma of slavery 
and imposition does not attach to it.

I have been a protagonist o f Hindi 
and I take pride in it  At a very 
early age I learnt Hindi though I 
am afraid because of the fear of ex
pressing myself in this House. This 
I only sax, to remove any piisunder
standing

I would like to say another ihing. 
It is this that this inferiority com
plex towards English »  likely to lead 
to two different but equally detest
able results. One is the irrational 
hostility towards English if we ap
proach it in a spirit of inferiority 
complex; and another, equally bad 
of course, an irrational embracing 
of English. My endeavour will be to 
approach it from a slightly different 
angle.

At the very outset before I come 
to it I make this grievance agam. 
Let not the bitter memories of the 
yoke of the English or the memories 
of the baton of the Anglo- Indian
sergent cloud our vision or influ
ence our judgment when we 
up our mmds. We are not debating, 
s$ some speakers have tried to say, 
the question of the official language 
or national language of India. Shri 
Brajesh to whom I always listen with 
interest made a speech which would 
have been, eminently suitable if we 
had been debating the question of 
the national language of India. Today 
wtet we are doing is something v e #  
different. It is fta l English tie giveh 
a place in the Eighth Schedule.
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And, what does the Eighth Sche

dule say?—Language of the people of 
India. Here I want to ask some few 
questions and that will be my plea. 
Do we really look upon the Anglo- 
Indian community, the smallest of 
the Indian 'communities as fellow 
Indians or not?

An Hon. Member: We do

Shri Nath Pal: If we do, then, 
there are some inevitable logical con
clusions The past prejudices which 
many of us in this House may legiti
mately have because many of us had 
the baton on our heads should not 
be allowed to come m the way of 
reaching this question Here is a 
numerically smallest community of 
our country claiming for a right of 
remaining in this country, retaining 
its distinct identity, personality and 
individuality Shn Anthony Eden 
has uttered a word which should stir 
us.. . (Interruptions)

An H od. Member: Not Anthony
Eden but Frank Anthony

Shri Nath Pal: I am sorry I will 
never expect him to meet the fate 
that befell the other Anthony Shn 
Frank Anthony has uttered words 
which for me at least were very 
touchy. He said: ‘I am an Indian, I 
am proud of it! and every time you 
refer to me as a foreigner a stab of 
pain shoots through me.’ He has been 
pleading to put the case of a small 
community. He is afraid of the re
action of us the majority, the master 
people of this country. He says' I 
want English to be accepted because 
it will help the enrichment of Hindi 
That is a subterfuge which we com
pel him to adopt. He is afraid. What 
■ o r  the fear?

Here is a little community which 
it worried about its retaining its in
dividuality and identity. Our tradi
tion i$ so great and we have always 
brought a spirit of catholicity to bear 
upon great questions. All religions 
have found shelter in this country

and that did not mar the glory ot 
India but added new lustre to it. 
Here is, therefore, this small com
munity pleading this. Give us in this 
vast country of ours the right to re
main loyal to India, dedicated to 
India, devoted to India; none the less 
able to retain our special individu
ality

Prof Mukerjee in, perhaps, one of 
the finest speeches of the day, a 
compact speech which I studied, had 
said this about English. It led to 
intellectual emasculation and spiritu
al devitalisation—a unique phrase of 
his which he used If we impose 
English upon the rest of us such 
consequences are inevitable

The resolution is saying something 
different, not the imposition of Eng
lish on the whole nation I know the 
disastrous consequences that are to 
follow if we \ry that We tried hard 
all our life to get a mastery over 
English But I can say with all 
humility that the only language in 
which I can express myself with a 
degree of ease and a degree of confi
dence is the Marathi language—the 
Konkani dialect of it. I know one 
may say it is not Marathi I thmk it 
is the height of arrogance for anyone 
to tell me that my mother tongue is 
not Marathi If Shn Anthony says 
that English is his mother tongue 
shall we not extend to him the in
alienable right of every Indian in 
new India that his language will be 
protected and upheld? Are we 
serious about giving the Anglo-Indian 
community the nght to live as Anglo- 
Indians retaining their individuality; 
or do we want them to go? I want 
to ask this seriously. Are we to 
allow the fact that they are geogra
phically dispersed all over the coun
try and the fact that they are 
numerically small to be turned 
against them? The strongest single 
bond which holds a community as a  
community is the language. -This 
community can preserve its identity 
by having its language preserved and
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protected by us. It is the easiest 
thing for free India to dispense with 
a stroke. It does not require 
debate.

I look upon English from the point 
o f view of the language of the small
est of my brethren, the Anglo-Indian 
community. Do we want them first 
to disintegrate? That is what will 
happen if we do not protect them 
I know England is there to protect 
the literature of Shakespeare, Milton 
and Byron 1 know there is America, 
Canada, Australia and New Zeeland 
But I have got our brothers here who 
speak that language.

Shri M. P Mishra (Begusarai): 
Under article 29(1) of the Constitu
tion every Indian language which is 
not even there m the Eighth Sche
dule has the full right to protection 
And there are a number of Indian 
languages which are not in the Sche
dule There are so many languages 
in India which are not in the Sche
dule

Shri Nath Pai: Thank you very
much for this I was asking this 
question If we do not take this pre
caution and offer this protection, 
what will follow? First, there will be 
a disintegration of the community and 
its gradual disappearance from the 
horizon of Indian history, lost with
out a trace into the vast ocean of 
Indian humanity I do not think this 
is what many of us would like to 
happen to the smallest Indian com
munity I, therefore, plead: let us look 
at the question raised by him from 
the point of view of allowing a small 
community to exist as an Indian com
munity retaining its personality, indi
viduality and identity If we have 
this our fears will be removed. I 
am one with the leader and the 
champions of Hindi. Hindi is my 
Hngua franta; I am prtoud of it. All 
our dedication will go to it; all our 
loyalty will go to it as the national 
language of India. It will remain so 
and we only hope that the Govem-

fo the Eighth Schedule 
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ment will not pay simply lip sympathy' 
to Hindi but will be taking all the 
steps so that very soon the day comes 
when we can implement what has 
been enshrined in our Constitution 
about Hindi but that is not to be con
fused with the right of a small com
munity to have its own language pre
served in this country.

Having said this about, what I feel, 
the way of looking at this, I would 
make a plea also to my Anglo-Indian 
brethren. Many of us do feel that 
sometimes just as we should help to 
preserve their individuality, they 
should also try to emphasise their 
identity with the wider entity that is 
known as India. We hope that there 
will be more leaders of the calibre 
and aptitude and approach of Mr 
Frank Anthony. I must say of a sad 
experience—he will pardon me—when 
I was first sailing; in the .bathroom 
on board I was told by my country
man—“You, black Indian, this is not 
native India.” I was sorry that this 
kind of attitude prevailed. I do not 
want to raise a prejudice because that 
is not my attitude We have to see 
that some of them try gradually to 
identify themselves with the people of 
this country, in the regions where they 
exist. Whereas we should make it pos
sible for them to have English, they 
should make an endeavour to learn 
the language of the region: if in 
calcutta, Bengali; or if in Bombay, 
Marathi or Gujarathi or both. I do 
not want to add to the load of this 
community but there is an expecta
tion that this mutual understanding 
and harmony should come in place of 
the present distrust Many of the 
speeches, I am afraid, are clouded 
and overhung with the past preju
dices My plea, therefore, is that we 
should take up the amendment that 
we have moved. It is a comprehen
sive one We cannot go on amend
ing our Constitution piecemeal Then 
is the question—to me it is very im
portant—of Sindhi. If Sindhi today 
does not exist as an identity and 
entity, it is not the fault of our 
Sindhi brethren; it is not their fault 
that the country was divided M i
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they had to come to us as refugees. 
Having Imposed this fate on them, we 
oftgfct to see that the language is pre
served In this country. Sindh] must 
ifM disappear from the map and cul
ture of India. There is also the claim 
of our Manipuri brethren and with 
that I will be concluding; there are a 
few other languages such as Santhal

. . (Interruptions) Hon. Members 
i&ay think it as a joke. For me it is 
A matter of pride that this country has 
such a richness of culture. So, our 
attitude towards English should be 
that. This is my appeal to him: he 
may think once again before pressing 
this Resolution whether we can go 
Vrith the spirit of the amendment 
which my Party has moved. Amend
ment of the Constitution should not 
be piecemeal; it should be a compre
hensive one. We should provide for 
the other languages also. Howsoever 
small a community may be, it has the 
glory of being born in India. I was 
born here; this land preserved my 
identity and helped me. The Anglo- 
Indian should feel pride and joy which 
he perhaps does not feel today. So, 
you should extend this spirit to 
Sindhi, Santhal, Rajasthani and Mani
puri. Let us take this attitude. I 
will, therefore, plead with him, hav
ing pleaded with the House, that we 
should not try to seek to amend the 
Constitution piecemeal; but let us 
consider this and try to And a solu
tion. Thank you very much.

Die Prime Minister and Minister of 
External Affairs (Shri Jaw&harlal 
Nehru): Mr. Deputy-Speaker, Sir, this 
debate has gone on for a fairly consi
derable time and I had intended not 
to participate in it. Not because I am 
not greatly interested in the subject 
but right from the beginning, I had 
felt that in this particular debate, 
every Member should be free to ex
press hit views and give his vote as 
he chose without any, if I may say 
so, party pressures or whips or any
thing Uk* that. And I thought that, 
even though I had made that .clear 
and it is dear, perhaps, if I spoke,

In the Eighth Schedule 
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that itself might be some kind of in
direct pressure, although I do net 
want it to be so. But during the last 
session, friends pressed me to parti
cipate in this debate tad I promised to 
do so and I am, therefore, fuelling 
my promise.

To some extent I have tried to 
prepare myself for this bv reading 
last evening Mr. Frank Anthony’s 
speech when he moved this Resolution 
and also some other speeches. Taen 
I went back to the records of the 
Constituent Assembly when these 
language matters came up rnd among 
other speeches, I read my own which 
I made almost exactly ten years ago 
in September, 1948. I f  I may be per
mitted to say so, 1  was rather sur
prised to see what a good speech I 
had made there. And I find that really 
I have little to add to it or to vary 
it in any way.

My approach to this question is not 
hidden. I have repeated it on 
various occasions. It is not 
an approach of those worthy col
leagues of ours whom I would call 
the Hindi enthusiasts, nor is it the ap
proach of the other colleagues who 
are the English enthusiasts. Personal
ly, I am an enthusiast for both: Hindi 
and English—when I say Hindi, I 
mean the Indian languages also—pro
vided they function in their proper 
domains and spheres. I do not see 
any real conflict. There may be over
lapping. Necessarily, languages over
lap. That is not harmful. They have 
a good effect on each other but we 
should avoid this approach of con
flict, as if the advance of one langu
age somehow crushes the other. I 
recognise that in the past of India, 
English was undoubtedly an imposed 
language by the power that dominat
ed over India. Therefore, while on 
the one hand it brought and opeued 
out windows of knowledge, etc. it also 
had that sting in it—of being % langu
age, sitting an the top of our own 
language* and our own cultural tra
ditions. That is true. Tb w>ne extent 
that nfemoxy lingers tbou^b we should 
try to get rid of it and consider these
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matters more objectively and imper
sonally.

In the course of the debate, many 
aspects of the language issue have 
been referred to although it is w$ll to 
remember that Mr. Anthony’s Reso
lution only touches one small aspect 
of it; it does not cover the rest It 
is true also that the moment you 
touch these matters, immediately you 
shake up a hornet’s nest and ell kinds 
of things—not only language but all 
kinds of suspicions in people's minds, 
fears—come up and rather come in 
the way of calm and logical thought 
One cannot help, therefore, looking at 
this relatively small matter ui this 
larger context Nevertheless, let us 
consider it m the smaller context

Shn Nath Pai, who was just speak
ing, appealed with eloquence for our 
helping the Anglo-Indian community 
to maintain their individuality and all 
that I am all with him I just do 
not see, however, how thii particular 
amendment this way or that way 
helps or hinders It is a very very 
minor matter from the point of view 
of maintaining their individuality I 
am all for it There are other forces 
that play in India which will help 
m maintaining it and otner forces 
which will come in the way; because, 
naturally, all kinds of forces came to 
unify India, came to mix us up with 
each other, and I hope—I am not 
talking of the Anglo-Indian com
munity, but all of us—that these forces 
which mingle and commingle us will 
grow and not keep us in watertight 
compartments as they do still, and 
compartments of caste, and the like 
will actually vanish. If that happens, 
no doubt, that kind of thing will affect 
the Anglo-Indian community also, and 
I think it is a good thing if it hap
pens, not by any pressure but by the 
natural process of racial integration 
and all that.

This particular resolution really 
has no real effect on that, because I 
McOgnise that English is and should 
be considered the mother tongue of the

of the Constitution 
Anglo-Indian community. By putting; 
it in this liart you do not make it more 
•or less a mother tongue, it is that. 
And, as the House knows, our policy 
is to encourage education in the 
mother tongue, whatever it is. We go 
about in the North-East Frontier 
Agency teaching people in their tribal 
languages Some of them are very 
imperfect, not developed, neverthe
less, we think it important to start 
their primary education in their own. 
language If you start in any other 
language, Assamese, Hindi or what
ever it may be—these languages come 
at a later stage—there is an element 
of difficulty, of foreignness to the 
child If you do that in the case o f 
the tribal languages, surely in the 
case of the more developed languages 
that is even more important. Surely, 
in the case of English it is very im
portant. For people who consider Eng
lish as their mother tongue',—well, it 
is for them to decide—it is their 
mother tongue and they should be 
given every facility for that.

Shn Anthony referred in his speech, 
I think, to the so-called Anglo-Indian 
schools I do not personally know 
much about them, so I dare not say 
much; but without knowing much I 
would say this, that any *acility for 
Anglo-Indian education should be 
maintained, should be continued and 
should be facilitated necessarily.

Now, it must be remembered that 
the Eighth Schedule of the Constitu
tion containing the list of 14 langu
ages is certainly not an exhaustive 
Schedule of Indian languages. Obvi
ously, not There are other languages 
which are not mentioned there, quite 
a number. In fact, in the amend
ments to this resolution I see odd 
languages mentioned saying that they 
should be included. Therefore, you 
must not consider that the non-men
tion of a language means that it is 
not an Indian language or is not a 
language used in India. That is not 
correct.

Take another language not to ttttidh 
used in India. There are tfenty Of



ia*r Resolution re: AUGUST 7, 1*89 tneUaUm flf M M  1Jfll
** the Xipfctfi SefttdtOe 

« f  * «  CoMtfeBtfeftfShri Jawaharlal Nehru]
Indiana who have french u  their 
mother tongue in Pondicherry and 
•elsewhere*. We have promised to 
honour French in Pondicherry and to 
encourage U. We are encouraging It, 
and it is the language of that little 
State of Pondicherry todajh educa
tion, law, judiciary, medical, teaching 
and other matters are done in French 
there. What will happen In the dis
tant future I do not know. It may 
■be that before too long a very consi
derable number of Portuguese-speak
ing people will also be within our 
■country. Many are within our coun
try today, outside Goa. But, no 
doubt, Goa will come, and wc have 
even now given the assurance that 
the Portuguese language of Goa will 
be honoured. We respect it and it 
will be a language of India in so far 
as those people are concerncd.

So my outlook is somewhat differ
ent. I am not referring, of course, to 
all the other languages which are 
more typically Indian all over the 
place. There is Sindh i, a very im
portant language. Sind may have 
gone, but a large number of Sindhi- 
speaking people of eminence have 
come here with their language. Be
cause of that, you know, so far as the 
Sahitya Akadami is concerned, deli
berately we have included English 
and Sindhi in our list, because we were 
dealing with a practical problem of 
encouraging the publication of book in 
languages which we considered to be 
of importance to India. We had the 
whole list, of course, of the Eighth 
Schedule, and we had English and 
Sindhi. That is all right. It shows our 
friendly attitude to encourage Eng
lish; not at the expense of the 14 or 
any other—of course not—but we felt 
that English had a peculiar import
ance—not because, if I may say so 
with all respect, the Anglo-Indian 
community considered it their mother 
tongue, but for wider reason; because 
it has been and will continue to be a 
window to us to all kinds of activi
ties,—thinking etc. Therefore, we in
cluded it, and one of our chief pur
pose In the Sahitya Akadami is to

translate from one Indian language to 
another, translate from English to an 
Indian language, translate d ®  u  
Indian language to English etc.. and 
Quit# a number of translations have 
come out.

Now, therefore, my first point is '.hat 
the Eighth Schedule is not an ex
clusive list of Indian languages. It is 
a list of the more widespread, if you 
like, Indian languages, spoken by 
large numbers of people. There are 
quite a number which are not includ
ed, which are very much Indian 
languages. Secondly, so far as educa
tion etc. are concerned, we lay stress 
on the mother tongue, not on the 14 
languages but on every other mother 
tongue that is in India—certainly on 
English, certainly on French, certain
ly on Portuguese, leave out the typi
cal Indian languages, and certainly or. 
the tribal languages—so that there 
should be and there is i.o burden on 
the Anglo-Indian community or any
body who consider English or any 
other language as their mcther tongue.

Now, there is article 347 of the 
Constitution. It says:

“On a demand being made in 
that behalf, the President may, if 
he is satisfied that a substantial 
proportion of the population of a 
State desire the use of any langu
age spoken by them to be recog
nised by that State, direct that 
such language shall also be 
officially recognised throughout 
that State or any part thereof for 
such purpose as he may specify.”

"Any language”, not a language of the 
Eighth Schedule. It is the right of 
people speaking any language, if they 
are sufficient in numbers, to request 
the President to declare it as the 
officially recognised language for that 
area. He may do that. And it is 
obvious that this is not confined to 
the 14 languages; any language can 
come. It is a different matter wlw*
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ther conditions prevail for any other 
language to be so, but the point is 
that the Constitution definitely thinks 
not of the 14 languages mentioned in 
the Eighth Schedule only but also of 
other languages And, so far as 
English is concerned, of course, it is 
mentioned m the Constitution in 
various places rather specially

As Shn Anthony himself said, this 
question of language whenever it 
comes up rather clouds our vision be
cause of our emotion There are 
psychological and other reactions to 
it, and that is the real reason for this 
kind of debate, otherwise, I do not 
think it makes much difference if you 
add or subtract a language because 
that is not an exclusive list, as I said

It is true that the Indian languages 
have suffered psychologically and 
otherwise, yet they have gained a 
great deal too naturally from contacts 
with the wider world They have
suffered to a large extent

Some hon Member I forget who it 
was, perhaps it was Shn Nath Pai or 
somebody else, who said—

Mr Deputy-Speaker Pandit Braj
Narayan "Brajesh"

Shri Jawaharlal Nehru. He put the
idea that a person who knows English 
is a superior person to a person who 
does not know English They have 
suffered from that to an extent and 
still they suffer to a certain extent 
it is gradually going away, but it is 
still there, and there is a bad thing 
That kind of feeling is a bad thing

I am rather partial to English I 
consider English important, not, if I 
may say so, for many of the reasons 
advanced here—those reasons, I think, 
are relatively unimportant—but for 
some entirely different reasons But 
I do think that it is a bad thing if 
in India this feeling perseveres, that a 
person who does not know English he 
may be a scholar in his own language 
—is  somehow infenor to the other 
person who knows very imperfect
English or whatever it Is.

of the Constitution 
As Hob. Member: There is a feeling 
Shri Jawaharlal Nehru. That is not 

a good feeling In fact I go further 
I think it is quite essential that a 
person, even though he belongs to 
some rather primitive group, who
ever he may be—though you might 
think that he belongs to some rather 
primitive group—must respect his own 
cultum. If you go and deal with 
some of the tribal folk—the tribal folk 
of course differ greatly, some of them 
are highly advanced and some are 
not—the first thing, I believe, is to 
make them respect themselves, never 
make them have contempt for them
selves or their people It is a bad 
thing When I say that about the 
tribal folk, how much more does it 
apply to others’  There has been 
this feeling and there has been this 
separation m India of the so-called 
English-knowing and the English- 
speaking people from the masses of 
humanity m India, whether they are 
Hindi speaking or Marathi-speaking 
or Bengali-speaking or Tamil-speak- 
mg That of course is partly going 
but it has been there and that has to 
be very definitely removed A scholar 
of Hindi or Tamil is infinitely better 
than a person who knows indifferent 
English, obviously he is better He 
knows something well 

Take another aspect of it Whether 
you like it or not I like it The 
medium of instruction m India is 
becoming an Indian language, of a 
region or of the State, call it what 
you will There is no doubt about it 
The real importance of English in the 
past was that it was the medium of 
instruction Many of us have grown 
up learning it as a medium of ins
truction We cannot get out of it, 
but the next generation is getting out 
of it The generation after that will 
be completely out of it, and that is the 
real change that is coming, not your 
Schedules and all that The medium 
of instruction is Hindi or Tamil or 
Telugu or Marathi or Gujarati or 
Bengali or whatever it is Progres
sively it is coming like that I do not 
wish to force the pace anywhere
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about university education With One 
linguage. I do not ktfow. I should 
like that. But I do not Want Parlia
ment or the law to force the pace. I 
Want things to develop naturally, im
bibing the good things of the past and 
the present, because I dislike pressure 
itt the case of language. 1  dislike 
imposition in the case of language. 
Therefore I dislike Hindi enthusiasts 
trying to impose Hindi. I dislike it. 
Well, equally I dislike the idea of 
imposing English. I feel all these 
things should be allowed to grow 
naturally, giving a certain help and 
direction now and then and allow 
things to be developed.

Now, tiie major change that has 
come over India is that the medium of 
instruction has become—in the 
schools, high schools, it has already 
become—the language of the State 
English is used certainly,—a good 
thing too—and I am all for it espe
cially in the universities. But the 
medium of instruction in the regional 
language is a big break linguistically 
from the past It does not matter 
where you put it in, in what Schedule, 
or what the Official Language Com
mission says or does They are import
ant for their own reason but the real 
thing is that the medium of instruc
tion has changed. Therefore, you can 
only consider English as a secondary 
language, or if you like, a compulsory 
secondary language; if you like, a 
highly important language, a language 
which is not the medium of instruc
tion but which is learnt as a separate 
foreign language That has become 
inevitable. I think it is right.

there are certain risks and dangers 
in all this—linguism or the languages 
developing and becoming rather autar
chies or developing certain separate
ness. There are certain risks. We 
cannot ignore them and we should 
deal with them. We should 
fight that tendency; but, mind you, 
we cannot ftgfit it by trying to come 
in the Way of the developing of the 
regional language*, that is a Wrong

way. We must encourage their fullest 
development because I believe it is 
through that development that they 
can come together and Come nearer to 
each other; not by one language try* 
in# to pnsh the other like the exceed
ingly futile debate for a generation or 
two generations or more that took • 
place in Uttar Pradesh or the old 
United Provinces about Hindi and 
Urdu and each so-called language,— 
the languages may be more or less the 
same with minor differences—not try
ing for its own growth but trying to 
smother the other, trying to sit on the 
other and trying to blame and con
demn the other It is an amazing 
thing, but it goes on still to some 
extent. Some Hindi enthusiasts get 
angry if somebody speaks of Urdu not 
knowing that they cut their own hands 
and feet by talking against Urdu, 
because Hindi and Urdu help each 
other. They do not hinder each other; 
they help each other, add to the 
growth of each, and the moment you 
try to hinder the one you hinder 
yourselves from growing

Therefore, I think we have to take 
that nsk, the risk of language sepa
ratism. There is no help for it. I 
think we shall get over it undoubted
ly, but we should get over it if we 
encourage the right tendencies and 
not impose our will on others

Now, take Hindi. Hindi is at pre
sent objected to by many people in 
the South Why? Well, because of 
a feeling of imposition and not 
because they are against Hindi. As a 
matter of fact I think there are vast 
numbers of people in the South learn
ing Hindi and learning it very well. 
The process is going on, but the 
moment you talk of any kind of im
position, quite rightly they get angry. 
And, therefore, all talk of imposition 
must go. I should go further and tell 
then), if they do not want to learn 
Hindi let them not learn Hindi. Let 
us gradually, if they want to, make 
this approach and thereby you would 
bring them nearer to each other.
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There are, of course, many other 
things 1  am not discussing the whole 
question of language, but again X 
repeat that the big thing that has 
happened in India is that the medium 
of instruction has changed from 
English to the regional languages 
Other things are secondary

Also, it was right and essential for 
this medium of instruction to change 
and for our education to be in those 
languages if we have to deal on a 
level with the masses of our people 
There is no other way Now, remem
ber, I repeat, I am partial to English, 
and I will say something about that 
presently But 1 am also partial to 
our people, the masses of this coun 
try, not because of n>y partiality for 
English or foreign knowledge or 
scientific and technical knowledge—I 
am partial for them—but I just can 
not forget that we have to carry 400 
million people with us and not an 
elite, a few thousands or even a 
million or two if you like, and you 
cannot carry them practically, psy 
chologically, emotionally in anyway 
cxcept through their language So 
vou have to deal with those langua 
ges, you have to deal not only with 
them but ourselves too 

Therefore, it is for all these reasons 
that, although Mr Anthony’s resolu
tion does not make a mighty diffe 
rence this way or that way, I do not 
think it is a wise resolution or a wise 
step to take I do not think it will 
make any difference It would not 
help the Anglo Indian community 
but it may very well hinder not the 
Anglo-Indian community, but the pro 
cess he wants to encourage by bring
ing in another bitter dispute, fears 
and apprehensions I want to avoid 
that I want natural processes and 
not make a constitutional amendment 
Suppose at the time of fram
ing the Constitution, the Constitu 
ent Assembly put m English there at 
that time, there it would have re
mained But now to go out of our 
way to put in any language will ob
viously open the doors to so many 
other languages coming m Apart from

It will be injurious to English in 
the end, because, remember, m the 
final analysis, it is no good forgetting 
that it is the non-English-knowlng 
people who will decide the fate of 
India—I do not say “Hmdi-knowing", 
bat "non English-knowing”—because 
they are the vast majority in this 
country Naturally, how can we es
cape that’  We can help them, we can to 
some extent mould their thinking and 
direct them, but the moment you 
make them feel that you are up 
against them, then you are lost, you 
will be swept, with all your English 
and everything Therefore, I do not 
thmk it is wise to raise these things

But I do think that essentially we 
have to encourage our languages, our 
education and our work must be pro* 
gressively in our languages to keep 
in touch with the people and to bring 
them into the emotional contact with 
what i& happening in your Govern
ments and elsewhere It does not 
matter I am speaking in English, it is 
because I am habituated to it, and it 
does not matter But I know that the 
right thing to do is to speak m a 
language understood by far more 
people So, I think that has to be 
done.

Dr Subbarayan referred to the offi
cial language Our Constitution has 
laid it down, for a variety of reasons 
into which I need not go, that Hindi 
should develop progressively as that, 
not because Hindi is better or more 
powerful or whatever it may be, 
than the other languages, but for 
certain very practical reasons of ex
tent etc I believe, that this should 
be done

I believe also two things _As_Jt 
just said there must be no imposition 
Secondly, lor an indehnite peruScT—I 
do~not know how Jojyj—I_sliouy KaVET,' 
I TKould have, English as an associate 

“additional language which can be 
used not because of facilities and all 
that, though there u  something in 
that, but because I do not wish the
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[Shri Jawaharlal Nehru] 
people of the non-Hindi areas to feel 
that certain doors of advance are 
dosed to them, because they are 
forced to correspond—the Govern
ment, 1 mean—in the Hindi langua
ge. They can correspond in English. 
So, 1 would-haae-it as an . alternate 
language as lone as .people require 

'Tranfl the decision for that. Lwould 
leave not to the Hindi-knowing people, 

"buf 'fo  foe ntw-HindEKhowing people
I will repeat what I mean Hindi 

progressively develops; 1 try for that, 
but I love English to come into the 
picture to be used as long as people 
require it Some States have follow
ed it; they can go on using it and 
gradually allow languages to develop 
and to replace English.

Having said that, I should like to 
say a few words about English itself 
Really the question of Hindi versus 
English is a very minor issue; it is 
not the real issue at all, although 
there is so much argument, if you 
look at it from my point of view, the 
way I have put it I come to English 
and its importance It is not lmpor- 
ant, if I may say so, because a number 
of people know it m India, although 
it is a factor to be remembered It is 
not important because it is the English 
of Milton and Shakespeare, although 
that also has to be considered. There 
are also great poets m other lan
guages—French, German, Russian, 
Spanish, etc, apart from Asian lan
guages. It is important because it is 
the major window to the modem 
world for us. That is why it is im
portant and we dare not close that 
window. If we close it, it is at the 
peril of our future.

We talk about our Five Year Plan, 
industrialisation, science and techno
logy. Every door of that is closed if 
you do not have foreign languages. 
You need not have English; you can 
have French, German or Russian, if 
you like, but obviously it is infinitely 
simpler for us to deal with a language 
we know than to Bhift over to German 
or Russian or Spanish. It is a tre

mendous job. Certainly we want to 
learn Russian, German, Spanish or 
whatever it is, because we deal with 
th«m in business, trade and science. 
Every competent scientist today has 
to know two or three non-Indian 
languages.

People imagine that by coming a 
large number of words m Hindi or 
Bengali or Marathi or Tamil—techni
cal and scientific words—and maybe 
by translating some text-books, you 
provide the background for scientific 
teaching Certainly, for high schools 
you do it and maybe it is nght that 
you should do so, although this busi
ness of coining words seems to me to 
have been carried on to rather absurd 
limits, making a noble language pro
gressively more and more artificial and 
ununderstandable. It is terrible and 
I think the chief persons guilty are, 
not all, but some of the Hindi enthu
siasts They make it very difficult 
re»Hy Leave out the question of 
literary forms and graces; in my own 
small way, I too am a lover of lan
guages and it hurts me, it hurts tny 
aesthetic sense, my conception of 
language, to see these artificial mons
trosities thrust upon me, put up at 
cross-roads and stations—huge long 
words, which nobody understands, not 
th£ public I do not know if the 
man who invented it understands it

It is a terrible thing and it is more 
dangerous for the Hindi language than 
anything else, because you are tying 
up Hindi with steel bonds, which 
will prevent it from growing. The 
creativeness of a language goes if you 
impose these things Language is a 
delicate flower which grows in beauty. 
You can feed it in various ways; you 
cafinot pull, tug or twist it about and 
think it will grow

Shri Narashnhan (Krishnagiri): This 
disease is spreading to regional lan
guages also.

Shri Jawaharlal Nehru: It is all
the worse; I am sorry. It is a bad 
thing.
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stage of our development, with our 
Five Year Plan, industrialisation, 
mechanisation, scientific progress and 
research, you cannot progress by all 
the Indian languages put together 1 
say that definitely today and if you 
want to stick to them only, without 
foreign languages, you do not go 
ahead You may have enough science 
to teach m high schools, you may 
even get some books for your ele
mentary university course All that 
should be done, but science is not the 
B A  or the BSc course Science 
today goes into the jet age, atomic 
energy, space travel, automation and 
all that It is a new age and this 
House should forgive me if I say 
something, not derogatory to the 
House, but still rather critical, and 
that is this House does not re pre
sent m numbers I mean, the scienti
fic outlook That is to say, we re
present more the literary outlook, the 
lawyers’ outlook and so on and so 
forth

Shri Hem Barua* The emotional 
too

Shri Jawaharlal Nehru The
peasant’s outlook too, which is im
portant I do not challenge that But 
I will say this I was reading a lect
ure delivered in the Cambridge Uni
versity a few months ago by an emin
ent man The lecture was called “the 
two cultures” He was dealing with 
the English scene, mind you, not 
India And he was 6aying how m 
England two cultures have developed 
which were far apart from each 
other, which did not understand each 
other, the two cultures bemg th» 
literary cultures and the scientific cul
ture And he gave examples He 
said in the hall of the big college at 
Cambridge there were dons sitting— 
the scientific dons, the mathematical 
dons and the literary and the classical 
dons and they glared at each other; 
they did not talk to each other, the 
literary and the classical people, 
Grenk and Latin and all that, on the 
one side and the scientific and the 
mathematical peopfle on the other

side They looked with contempt at 
each other And he said it is extra
ordinary these two cultures developing: 
—the literary man, he knows nothing 
about the modem scientific age and 
the scientific man knows nothing 
about the treasures of literature If 
that can happen m a country like 
England, in a city like Cambridge in ft 
college gathering, people glaring and 
not understanding each other, pro
fessors of a single college, transport 
yourself to India We are backward 
m science Our scientists apart, our 
own thinking is not scientific We use 
some of the products of science in in
dustrialisation undoubtedly We tra
vel by air, we talk about space travel 
Maybe we read some fiction, what is 
called “science fiction” or space fiction 
or something But essentially we are 
far far away from this age, the atomic 
age in our thinking Naturally, it is 
not surprising If the English liter
ary men who live m a highly indus
trialised country cannot fit into that 
mentally how much more difficult 
will it be for us who are industrially 
backward scientifically backward and" 
in other ways not used to that

We have some professors teaching 
science We have some technologists 
They are growing, of course, and 
there we are on the threshhold of an 
industrial revolution in India Now 
that industrial revolution cannot, in 
the present age— 1  am not talking of 
the future ages—be carried out, be
cause we have no literature, no langu
age We have some books on ele
mentary physics or biology or chemis
try, but this higher mathematics and 
all that is really quite beyond our 
languages, at the present moment. 
And you cannot have an industrial 
revolution unless people have access 
to these and are taught these books 
in various languages You may trans
late some You should But it is not 
enough So, without the knowledge 
of the foreign language the doors of 
the new age are closed to you, with
out the knowledge of several foreign 
languages I would say, and inevitably 
the language which is easier to you is- 
English, to come back to it



I 3P3  fyuvlutUni re: 4UQUST 7, z3 ^

of the Constitution
[Shri Jawaharlal Nehru]
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of the industrial age and all 
tfytse other scientific developments, 
^nd when we talk about language, a 
totally new language is developing in 
the world, a language, if you like, of 
the elite, the language of the myster
ious, the high priests, which average 
people do not understand. But it is 
developing with amazing rapidity 
among the technical people, among 
the scientific men, a language largely 
of mathematical formulae. There is 
very little of the rest there It is 
chiefly mathematical formulae which 
are accepted and as only mathemlti- 
cians and physicists will understand 
and for you and me we do not just 
understand it. And this is develop
ing at a terrific pace, because it has 
to keep pace with the development of 
technology, development of so many 
other things of science and there sure
ly is going to be, I hope, one langu
age in the world, the language of the 
mathematical formulae. For that w< 
cannot have a separate language; 
otherwise, the world is lost

We talk about one world today in 
theory because of scientific advance, 
communications and all that National 
boundaries hardly count And 1 have 
no doubt that if the world survives 
long enough there will be one world 
But these national prejudices come m 
the way -and we cannot ignore them 
At any rate, let us go towards that, 
and not isolate ourselves. In this 
connection, I would say a lay small 
matter which you have decided and 
I would like to stress on that It is 
of the highest importance that you 
use international numerals progres
sively—not that you cannot use what
ever you like m the private books and 
things, I have no objection because 
that again becomes a symbol of the 
modern age, of science, of mathe
matics, of formulae and all that. You 
cannot introduce all that formulae etc. 
in the Devanagari numerals. You 
immediately get into a different world. 
You have to use it. That at least, let 
-us have in common with the world,

common in Int̂ ia to begin with. Then 
the commonness incretase*.

[At this stage the alarm of an hon. 
Member's (Seth Grovind Das’) watch 
was heard ringing].

An Hon. Member: That is a signal 
for you to stop.

Shri Jawaharlal Nehru: I know it 
is a signal from Seth Govind Das. 
In conclusion I would venture to 
say that it is of the utmost import
ance that the people grow from their 
roots. We cannot uproot, without do
ing them enormous injury, any 
people, even the primitive people. 
We are not a primitive people We 
have 5,000 years, 40,000 years back
ground behind us. How can we up
root ourselves? It is an impossibility. 
We cannot do it The language be
comes a symbol of continuity. What 
are languages, every language, even 
the Southern languages? The 
northern languages are intimately 
connected with Sanskrit The 
southern languages are not connect
ed in that way, but in other ways.

Now, everyone knows that Sanskrit 
was the symbol and the vehicle of our 
magnificent civilisation in the past, a 
tremendous thing. Whenever I think 
of it I am overwhelmed by the 
achievement of Sanskrit It is a 
tremendous thing. Now we cannot 
leave it Let us leam it by all means. 
But our languages are a continuity, 
arc a cultural tradition from Sanskrit. 
They keep that continuity deep of the 
dim past through Sanskrit and for us 
not to lay stress on that, not to en
courage them, not to imbibe them 
ourselves means that we cut our
selves away from thousands of years 
of cultural tradition, to cut ourselves 
away from our people who have that 
cultural tradition. You may call them 
illiterate but you dare not call our 
people uncultured. They are not. 
They are full of culture even though 
they may not know how to read and 
write. So, if this continuity is broken, 
for an ancient country like us it will
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b t fetal. We dam not do tt. There- 
fore, we have to dawriop our langu
age. Therefore, we have to keep in 
-touch with the man of the people. 
Therefore, we have progressively to 
function in those languages.

Now I come back again to the second 
point, of the modem scientific jet 
atomic age. We must have a foreign 
language to o p e n  our windows and we 
must not close our minds to it.

Shri Nath Pal: The hon. Prime
Minister stated that Portuguese is the 
language of Goa. Konkani is the 
language both of tlje Hindus and the 
Christians in Goa. Portuguese is the 
language of the forces of occupation.

Shri Jawaharlal Nehru: I know
that Konkani is the language. But 
we have said that it is entirely for 
the people there—we have said that 
as we said in the case of Pondicherry 
—that if the people there want to 
carry on with Portuguese they can do 
so.

Shri Vajpayee: May 1 ask a ques
tion of the hon. Prime Minister?

Some hon. Members: No.

Shri Vajpayee: He has just now
.stated.. . .  (Interruption).

Some Hon. Members: No questions. 
(Interruption).

Mr. Deputy-Speaker: Order, order. 
I have called Shri Prabhu Narayan 
Singh for the present.
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f  t o r  1 v i  *  w fr f t  
«rw % *rMhr w n r *Nt aft #
•nfowr Tt <ht, artftf nrfofonm

% fijsrfafe A $ « fk  % frrftrv
s?5 srcr w w  |  f a  *rfe fatfr r r f l r  A  
f a ^ f  ?fW  qr^pr wrrcr arcnr A
tirft ft, eft % JprrfaT 
3 *  izc  r wrfaftpw
I  1

% vrfbpw *  «(f 5TRT VTB iftt
& T^t r f  $ f t  :

“Any section of the citizens re
siding in the territory of India or 
any part thereof having a distinct 
language, script or culture of its 
own shall have the right to con
serve the same.**

eft 'Sfitfirer TrsruT ?  % *rw
*mr snfafspm W s r a 1 % M i r  

Ti^'CT«T!T fo?3pr %*rr | fa  fftft 
tft y<?4^TT <mnr smt*— *tt$- 
?rm — ^t Tt^ •sft ft, Tt finr* 
t t *  t t  T f e f t w  w  < M t  <rcs> %  $ < t  
m ^ t  | 1 fcfasr ?*r «ncr w  

£ fa  3ft STfrTR W  VPT#
iT TfR tJT  S T f *  %  iT T T  TflTT

K, ^  f  ai ^  #
I I ttfc 5?nr *rarer fterr fa  ^ t

T^fn^t <ft ^ > r m  Tt—  
*r?r Tt— % crref
hrf^fr 3rw, Art ^  Tt^
tĵ rrrsr ?r t̂crr, ^  ^  y ;
T tf f f* T  | fv  «rnr 9ft «|  t * -
VVfFt V i w

ft t  fa  ^  *T^ffx«ft **$. 
f?rst Tt Tt «rre? ftfgipr A rm
fw r arnr, wf?r | fa  im r*r  
wr ^*nfr tittfr Tt w  
^  VT*T
wife % f«rt w a n :  t p w  x s»h



xfefs ’ toadhtfton f :  i , w »  -fhetiftfeilt t § O t
InftcjnflM fc SkMAifv

' {*ft ff*
«n^r f i  t *  wrf«r *  *  w t n r  t t  *r 
wrarr, *fit *rr* Mffwrte
«tpt w fa fw rer $«h r f r  fv fti  3  3 *
%5ffe*TO f ^ E  *  *T «T? T $t<TT—

“A vital defect in the approach 
of the Committee was that it de
clined to take any further evi
dence in spite of the vastly chang
ed atmosphere in the country and 
the increasingly widespread op
position to the imposition of Hindi. 
Thus the Committee ignored the 
unanimous decision of the Legis
lature of West Bengal that they 
could not accept Hindi as the 
official language and that the 
status quo should continue.”

w»tt KMiftg  «ft «?fa #
«PTift w  ?t *rrffr f t  ffcft Op 

vr wrTOT̂ r*T5T w t 
*nff* vtR t o  % ftrarftfc *  iw'5ft 
Tarn w fto  snro a v  v reto j Pptt 
stptt * n f^ ( ?ft ,#  n̂rsfdT fa  3ft 
stum  *r? % *rm  f ,
* 5  JF?rpr ahr cftr & stpt f
fa  ftrcr f  w r r f r ^  ^  

f t  «ro?  fiar^r *  rzd  f t  ancr 
n f §  i fT>F x *r frrc^j^pT 

Wt WTO $ % ftm-
ftn#tf,;3*%Tnp*r f t ' s h ^ w * i t  
fa*n n*rr o t  *fr mr f̂r t-pm
*FTT $ I

ait|r m  M t  t t  & A w  
>trt v t ffffT ’f  vtprr w r r  5  Pp nr*
f f f t  «PT *l$f I  I v f  WT3* #
*5  firanw f t  | ft? f^ fr
*rt *rrot vfrforar arr r£r $ i ^  # 
war ŝrr fa  w m ift «ntff v  %rr ^
«fr #  «P?T fa  »f W  *TcT V> TO*? 
W  fa fjprt f t  f^fgWPT <TT 5TRT 

« r w  i JT? « p ^ t t  'm^rr $ fv  f ^ t  i r t  
fa i t  v t  *rrcw <pt «w w  ^  1 1 m

e# <h« OomttMMeft

* 5  t  fa  m  t y y a H  t w -  
^w r % w  ^  «rar t  «iw  « w n  tw c  
« n f$  u r n r w r s r ^ w w w l f v ^ r  
«r$^V Tnnim  % w* 3  <raT% r r  
t| |  1 «mr 5tpt | xiH t «ft tf\x «fWir 
% ^ f r i t  
« r w m f  «pt 1 *rrsr sro r ^  w  ^ r t  'p t  fwr 
v s  ^  ^ ypRfr s n w  jit 3R?rr 
«fV sratf 1 »rr^ amr vr 
^ fv  fffg WW ^  ?ffaF-HTOreft «pt 
srfaf«s?r^m | an «i#4fV >rm
fircft ?r 5PF5T % 5THT | I
stn̂ r *rPTffor
mspfhr * f q^nft err^r vrt v t

^ ft? *f r ^ t  vt wrfiBftnra- 
*5n# v  ^  ŵ rrar

*Ft mfafaq r̂ 
#»f3T % ¥7 ^  w r  3nr$ 1 ^  
m  m  ^rnr % 5  mvftir
^  3fV #  *̂PmcT I iT̂  *TRT
^ fa  wgar *r

airra^r 1 **r ^  ^  ssw 
?rff %— v s  xwrft
| I %fa?T * *  WT ^  JTf | fa

#  fzrrr arnr
I TT5T ^ ^  CW 5 *RTT £— ^

m  urnntff ^  g^rr i ,  ^t| *  r r c  ^  
sin^ « f t r  ^  wi  I t ,  eft ^  * p w  
% fa  ffrrt f t  yss^ftr €
3ft *il»af■* *%» ^  ?T "1% ft"
f w i f  «t* î % 1 5*mff f^nmrcr ttjt- 
ifhm rsrtt m  lr
^r*ft «r f̂ I, fa'J’ft fa  vw rO - «TT#f % 
«rH! #  t  fa ’T ?wr *  ip m
«rr ffnc fa r^t ^  3 *  * f  w  v t  qrcr 
fauTfaqR? |»r

fa  f ^ r  « r k  vt iir  ^ r f t  
TT^T IT & ?rr<f ►
? *T  vs wrcr 3 W  I  f a  w  « * ^ * r  ** ^ ■■ - ft. . ,fL . . . ft-
l^a ii VTWEr ^lnl m«j vftHT
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f t  | • W for* *  W 1?t «n*T >? 
T S R r * r r f f $  i a ft  #  v ^ r f J p
f*nt irra# m sfefw  «pt m

i w n t e  fRrw |
3tft 51̂  $ fotfr * m

*? j r t t  tsptt $ 1 #  «p^tt 
f  f a  w  « r k  ^  J£5=F'r # , a ft f a  
<«ft?»T5r & m * z  *  *rnr * i  £, f W f  
#  »n»ra1 *? tft 5^  fcff 

*ift srsrrsr <Pt kpht ^  ?rwtfr tft i s ta r  
* m ? r  * r f  |  f a  i r f t  f a t f t  & r  v t  3 3 H T  

5W5TT t , ?ft t o  *  f*w ipt fĉ TCT 
sspft w ft, q ^ f*  TTft | JJf
*r£t £ f a  5«r *rm ^ >t srgrr $aj v m  

i  *#k fi% Tf #, %ftR aw f»r f t  
j r t  f^fPTR arrrsrr <ff s*r srrcr 

•ft snsr t^ptt q*nT far t o  vt snn# 
% *f afrlPT «flr IT3f£
q*nr t

s r t  #  tftaH, A s f  *f*n =9rr̂ n $ 
fa  m m  *rr*nfnr a«r«it *Pt s m s  # 

qn# % faerfa^ #  xpp *n«,*r
*?m aR^lfK ^R *Ft &, SRI 8F-PT % t o -  
fV% *  it*  »rrtnTr «ft * t*i 5*T=ft | srft: 
$tft fracr *r J n ^ rrrr  #  aft fa^v srn r 

f> *wm |, itTijnPTi #  5ft arc-«Rfa 
i t  * f  f tsft p t f  apr,* h

f t  mm  1 1 w a f t * m  «pt q f #  #  

IS: HI«T ̂ TPT arpr faRRT f̂ rspT

JTR ?H ?5 fffiT H wrft *n -̂ 
*rm # aqst1. 'Ŝ ptt *nhft #
*FT s«p% $  *ftc g ^ t  S|. PRT <wa(t

vwr % qf# # ?ni anw<r 1 f*r «pt »s 
«fc m a^ |?n fr ^

a f t #  »P?r f«F ^  ^<r #  «rffa ft
v t  v m  w r  ^r ^srh  11 %tt* 5% *ih 

«j?r -tfjnr w  % f?w «ptr 
arr hvw  1 1T* ««p*r # A T?nrr ?q«? 
<F^IT qTfflT I  f«ir ar?T 5W> xnbft 3FT flTRT 

t .  ? »r v t f  w f t  si^lf, « f i p r  w r f t

o f fhe Constitution
v t P m  srpT #  % #  ?ft f»r % f ,
w aft v t  srw r fft m m  % *«t # ,

<tanrd % »mra % -?ppt ^ft m m  % 
f t  #  f*r % *  ^ r  #  frtft aTf % f̂l- 

^ t r  51 v^^rt 
v tfa ro  5tpt T fw rftw m r^fT Q jrw  
| ,  «raafN?r to #  v r « ? tr  w  ^  
i t  rw  J^ t ff  <prat ft: ?*t Wffaft q?# 
v f ^ w ^ r R f i  a f tfw ^ tq ^ ^ T tn T  
45 q^nr 1 ^  aft fjpirT ftftitft
mmra qfsrr ^it»t, q?# 1

A  v i  ?[S?\ % €W VTf«TT w 
*r§ «R/Tr HTfcrr f  ftr «nar n% 
*nraT ^>?t arrar $  ft> f f ^ t  aft |  

c r ^ t s r n r  ?^V fc tv r *ift[ 

«W5fr 3 R R  #  ^ t  *»t cftsr ?im  51®? f f #  

5ft T t ^  m m iff ^  «rr

s n r  srw  ?T5? 5 “f*r 1 ?^ft fasfofr #  

i t f  v t  ^ t t  ^rtfai g  ft; P ra ^  535 f ia t  

# w aft m a rn tf t ,M v r  *rfs
f f ^  &  ^ W r  f w  f t r l T , ft? 
«T«af)- ^ft f*RTm TfT t ,  5R «ft «PW5t 
?na^q^5T5ftlfaR«am !Tifr^T 5TTWf 
jn f t  fft ^  * m r  f«mr s r t  

feftrfr *rf? % f?w sre^T j w  ?ft 

J I f  5FFT 3fc?V f > I T  I A *P5=TT ^ T f a T  |  
f tfffjg ^ rR ^ m m q q , ^  ff^ft 
i t  v  5fta mmif ft, t o t  
?TO( ar«r?^5Tr#^| ^ f tr r^ g ’T^TW 

?if<«rR ^ t  aft t o | i  'jr r  

qrr# % f^rr qr€f ^ t  faRrrr 
f ?  ^ if f r  «rr, ^ f  sr^t T^t 11 

*n3f A  q f  ^ f#  % f ^  #ot* f  
ft? ^r^nft qTaf q* v t  f t  fan%^ft 
|  1 awre % »rm% #  f*fcrr 

«nnff ^ t  * jfrr, ^rat «pt * f  m  
» r f  f t  T tfs re r v r d t  |  f t r  <na> 
5fer»rfc5ft»r ff^t^Tftnc^V 7#% ftw  
#JTRt • % P w T n n r w if^ ft% w ^



* 3 1 1  m M tm rn w  M M t K H  ***#*-,., ! ) »
*» «M  JMaMfc SWwdwU

iTToftff)

«*»< $«ft wrar «nff |  fefosr f a r  v r  S' aft 
fr *F r̂r ht?«t p, tflr t o t  

* t f t « n « % M * V  ? t * m ,  
fls «fer«r % *ft<ff v t  aft n't *rfW r m  
« « r**r  3  %*ft f t ,  *%  ?*r w  % fair *  i 

ff^ t  vt fipswtft f t  Tranim
*  * 7  *  ^  fr 5JT# cnTRfl"

vlftrer v t  imi i

v n « w  H$W : TrJTT *T£tT ST̂T'T I 
fcflFT *  f*<fi 7HT f*Hff $  ?ft Sltft fr ^ W t  
$Mt i * a 3Tf % v*r fr ?f>T, w r

% «n : v k  wtsr a*«r i

Raja Mahendn Fratap (Mathura): 
My most important point is that we 
should not discuss any subject by 
arousing passions on both sides, whe
ther it be the question of a party or 
a question of language or a question 
o f  culture. Our ancient culture
teaches us that we are all parts of 
one whole, but this modem culture 
makes us light for parties, for reli
gions, for provinces, for countries. 
This should go. That is my most im
portant point. And I say if Mr. 
Anthony wants to have English langu
age, I do not think there is any harm. 
I think we can also add Sindhi, 
Pushtu and Irani also. (An Hon. 
Member: Why not Russian?) I think 
there is no harm if some people want 
to have one more, two more or three 
more languages along with our four
teen languages.

An Hon. Member: Also Ceylonese.

Mr. Deputy-Speaker: Order, order.

Raja Mahendra Fratap: Sindhi, of 
course. I have said it

If we consider that these gentle
men are Anglo-Indians and if they 
want their own language, then of 
course, if we accept that they are 
Anglo-Indians, then they must also 
have their own xnother-tongue. (An

o fih e  Congtttutton

Hon. Member: Tbejr have it). It is 
very good that these gentlemen atm 
remember their parents in Xaglaad.

Mr. Depaty-Speaker: Order, order. 
The hon. Member should be mom dis
creet.

Raja Mahendra Prntap: It Is oar
culture that we should respect our 
parents. So, if they respect their 
parents, it is very nice of them. We 
honour them, we respect them.

So far as this question of language 
is concerned, I think we should adopt 
the resolution of Mr. Anthony. It 
will also help us in other ways. For 
instance, in Punjab there is the ques
tion of Hindi and Punjabi. I think 
that question also can be solved thus 
that if you are speaking Hindi, speak 
Hindi; if you are speaking Punjabi, 
speak Punjabi. Where is the harm? 
What I mean to suggest is that all 
those people who have a certain 
language at home should be allowed 
to develop their language.

I may tell you In Soviet Russia 
there are 149 States, and most of these 
States are based on races and langu
ages. I was travelling in Soviet 
Russia. For instance, here I go, they 
speak Tatari, there I go, they speak 
Turkmani, in another place they 
speak Uzbeki, in yet another place 
they speak Tajiki. They have their 
own States. I only mean to say that 
we should not arouse passions on this 
matter.

I received several letters from 
Hindi-speaking people and Hindi 
fanatics that I should not support 
Mr. Anthony on this question. Why 
should there be such a morbid mind 
on this simple question? We should 
help Mr. Anthony and accept his re
solution. There is no harm in it  
When we accept Hindi as our national 
lauguage, and when Mr. Anthony 
accepts Hindi as our national langu
age, where remains any quarrel about 
it? Hindi is the language of all 
India. This we accept.
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One thing I «U1 rtf is 9 *  end— 

what Pandit Jawaharlal N«bra *1k> 
bM said—4hat la, What kind of Hindi 
titer* should to. When my hon. 
friend Shri Vaipayee vaa speaking 
yesterday, I said I might go and bring 
a Hindi dictionary to understand it I 
could not follow many of his words.
I mean to say that Hindi should be 
what Mahatma Gandhi said, that is 
Hindustani which we all understand. 
They say in our villages “Nikhalis". 
That is an Arabic perverved word, if 
I speak pure Arabic, Sanskrit or Per
sian word they will not understand. 
That is what I mean. Buddha has 
shown us the way. Though at that 
time Sanskrit was prevalent, he spoke 
in Prakrit, the language of the people. 
Therefore I suggest that we have such 
a Hindi that all people will under* 
stand.

Swaml Ramananda Tirtha (Auran
gabad) : At the fag end of the debate it 
is very difficult to cover all the points 
or even those points which ae neces
sary.

Mr. Deputy-Speaker: Moreover, 
there are only five minutes!

Swami Ramananda Tirtha: 1 want 
to touch only two points. I do not 
know how the question of citizenship 
can be related to a language. My 
esteemed friend Shri Nath Pai, while 
pleading for the inclusion of English 
and some other languages in the 
Eighth Schedule, stated that the 
Anglo-Indian community would feel 
more as citizens of this land if En
glish is included in the Eighth 
Schedule, if 1 have understood him 
correctly. I think we should dispel 
all these ideas from our minds. The 
Question at citizenship Is quite differ
ent from that of language.

Secondly, let us remember once for 
all that English is not going to have 
that glamour, and that necessity 
•Iso, in the future of India, in the 
pattern that we have built 
I have received my education through 
the medium of English. I have learnt 
Sanskrit through the medium of

English. But, fhe generation that im 
coming up is not going to be instructed 
through English, but through it* own 
mother tongue. Today or tomorrow, 
the Engliah language will disappear 
except to the extent that we need it 
for scientific and technological pur
poses. Having that limited scope, 
whether it may be the language of 
the Anglo-Indian community or any 
other community is irrelevant to the 
issue which we are considering. Let 
us not bring in these sentimental, 
emotional, and extraneous considera
tions into this problem. I am not 
approaching it from the point of view 
of official language or national langu
age. Unfortunately, Shri Frank 
Anthony, with whom I had to sit tor 
months together in the Parliamentary 
Committee on Official language, had 
chosen a very bad time. Till our own 
thinking was tagged on to the official 
language question, he surreptitiously 
—people at least would feel that it is 
a surreptitious way of giving undue 
importance to the English language. 
H« failed there and he wants to suc
ceed here. The same cause which 
brought about his failure there is going 
to bring about his failure here, be
cause the context is the same. It is 
inevitable.

The English language will survive 
in India and it should survive in India,
I am all for that. I feel that it is a 
language which most of us should learn 
out of our own voluntary like, not as 
an imposed one. I would only plead 
■with him that, having heard the Prime 
Minister, let him not press it for a 
Division. He will be doing a disservice 
to the cause which he wants to serve 
to his community, unnecessarily put
ting his own community with some 
bitterness in the minds of his country
men, because, he is speaking on behalf 
of the Anglo-Indian community as he 
says now, or at least as some of the 
supporters of the Resolution have put 
it. If this comes on behalf of a parti
cular community, in all humility, I 
Would like to say that it is a bad 
omen for that community. Let us not 
go in for that I would plead with 
him not to press it to a division.
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in theXtohtft 5 ched«l(

tft *•  *• fa r  s r o ) :  3*maw
t n f t  f p r f t  s w *  * n f t  

3 art xftx fa w n  g sr 
*  w«r ftq r to  $  *rc $  snwrciT g fa  $ $  
^  tiim v a  ?*pft
r n r H s ?  ? fW  #  « f t  s ft  < n w  
<ffr»ft q w w w r a  ^ r a  & t  *pr ?p ^ > t  
fa*n % % «rm  ^ t t  g fa  * 5  ssaro 
jnfas «f fa n  ambiT.........

n m ta  * r w  • *  t o  *t r̂fTH 
^  1

»rt *fo « o  f a *  . g?rrt ^rnrfa % 
^ tt *r if? 4  i 3  t f t  ,aft ^  q « f i f t  % 
wft^r *r>̂ nT fa  ^ *),wr sfcttt «rrfaB & 
H i

*»m ^rt?* * 1^  ^  ^  ^  t
*ft r  ’ THTl j f ^ T  5TT, 9*TT*r *f?t h r  
v t  <fte *fW f wfr arrz^ ^f5ft *ft ?icft 
11 stWt ^"t sft? « iv fr  «nrreft |  
ffk ^ ^ ^ ft fr ft ^ t l^ J T r T c fr ^ 't t  i 
m  gsnft ^  vt «nfa^ | fa<w 
f a 5 t * r * | t ? f t t  I
% t  3?T ^t * m  *?$ *  ?>r
*sr ®rfr®rnT ^  ^ fa  #
53 i  «#t< ? r srsr ?itc ^  % n *  
* r ^ 5 W 5 T T |  i ^ f a i N r c r ^ s ^ r a  <k 
f«r vt n«ftr?iT Ir vranrmf

f? r ^ tT ^  i fa tr c rn  #
*ft t^wpft Ŝ TPT «?5T % STO 5TT7
$  A fa  ^  fa*iT *ft%
%tt* fa rr  f a f a  $  ^  srem* ^  t  • 

p̂ it t o ^  srcanrsrRT^tqrT^tTOs* 
It *fffaft % wsrnrr %ftx *f? r tft 
* t f t  w it aft w  h r  n  t  «*rtr 
flw rctfp tf t jw S t *
fttxm  «pt% ^ t p p J R 5 W ? f t  
<»w tfr <* »

of the Conrtltutio*
<wfr vft WRT !fr 

^ft n w r ( wPrftr ^  # tpr g ^ F f ^  
fa?r ^ fa  <p| $ m  v r x  % arre «MV
fcftt *u!*t v t ^  | Sffar to

tsurr $ «ft tjwpft # w  ?r<fa « t̂ v t f  
wm ?r f̂ 7 5 if  fe pR  q[«P s tfo t  «r?r q r  
«• «rw fsRr « r  ?t<t t w  ^  fa^TT «p«rr
$• £  HTO T?T V^TT t  I

fira «ft ?TPT <TT$ # i f  ?T ^t TTTMT-
y r  ^ w o r  fa ^ rr « f t r  t o  # J t  ?ft ^ f t  
?f^<r srrfcr «ift ^  f t ;  ^ r  fa  
t o  «Ft Terr t t #  % f*nr t o  f̂t t o i  
v t ^ r  fam  srnr i »pt ^tth | fa
^T% tft T tf

? r |t afr I SRT ?TRFf5R7 «Ft Wfftft

V m  T t  ^FRcT ftr « fli fa#*P
% S r t  «rr 7T? tarn* 3  

*tsptt «rr f a  %% ^  *

5r̂ jj;?ir ^  gft ^  ^repi f ^  f  
^?r% snrnn- v t r  TTt * *  h r
^  ^ s r n f r t  * f» r r t f r f  ̂ Rtewrfwrcfr 

r̂r?[Tf ^ f r ^  w t -  ^
«rm  ?ft |  sft 5f?r s»[3 t  • 
?»ft dT^ ifts n ft «Pt v. ?fPfts
5ft*T t  i p r  w  ^rnmff v t  ?w t
$RTaf ^  JT̂ J 5f|!  ̂ Iff ^i«t % ^ft
«pt ^ f t  ? f ^ f  srTr m^i *t$ «w ^ t 
V N T  % f5TT ot^pt w n a  ^?rr fS i 

^  *T^t *m i # sft ^»sft ? f w i i  
u t t s t w ^ % f?R ^ < | t 5 r r 4 T O %  
^aprr ^t̂ ctt g fa  *n%^ to  vr »tr ?> 
^ n ^ r  |  ? srPrerc ^  ^fr f̂?psrrft 
«rfV»rn: ^e.(tr) ^ror | to

w 5*  i r t t  *rm  ^  *r? ferr 
gm  | fa  « t it  lr eit^ arrfir aft fa  
*rpft q v  «rm, fafa *  ^ p ftr
TSTcft^, T O  fft  « r f ^ R  ^  f a  ^  cpTfft
fafa, * w t  %frx # {ffir ^ t  f iw n r  
^  *tt* t o  «Pt jttt? Twr iftr  btw tc « r ,  
«m «TVT Vg Wf
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T T 3  5  33 T t  I
■ r t f  ? ft v w r i  *n fe  «ftor p «r t  * t h  * t o t  
srit t  dta *rr«rnff % Fpr

fr*ft
■*fr nrrcr T t  ^  amrr t « itt t£T
a rm  v t  w?# * k  <£sr % f a *  
s f f a T ^  fo rr arraT t  < r  A  *rosmr 
f r * N b f t % M  » f t  S ?RfafaRT 
«pft |  ? w a f t T t «ft ^« p ft st.fe Tt 

*TM < T f t  3TST?T JJfff $ I w h ft  
* m  3J3T %, % 3T5T &
sa & r  A  w i w  7%<ft %Tk « m  3a  ^ t  
fr*ft tft s q  ^  t |» t  t sriNft Tfct t*T 

5TIW ^ s ft  * f a H f  % ^ t Jf|T «R  
^  ^ T >  *fvT *  <ft ?<R «E"T t  

*f lr r  i ĥ t  f w m  |  f r  <Tt»T s * r  T t
t * t  « m  1

A *th<tt g f r  srihfr * > r  *n<ft rim
fa&ft Tt* # &r 3;qr \ o o 
3TC % STfaT T R  fa^T S R t T ^ ^ 't ^ ' R
s r r  t ts t t  %ftsr % m  (ft tft 

* R m  g ftp ?g w n ft  w r  A 
^  tftr  * j t o k  f t r  A  «if&  m  f t  1
wfcft * r m  % f a *  ^  * R  A  5|fiT*lT3T 

t  ̂  A  SR3RTg % ^ * FTT1 5pft sn?RR 
I ,  3* 3 1  «flr  f?nft |  f r  3*  T t  
«ft ^ * n f t  % S fc fR  *ftT  i f t  f a *  «ft 

q rt % ^+<^1 *n*r«»r T t  sreTs 
3*r & ^  T t  * m  ^ t  fa s R  

*tsft |  1 inraft vrnrr ?ft wfst *ft 
■^r ^  ^ t  ^ r f  g f  | ' r f k  mar «ft ^ r  
f t  eiRft «rc fara^rn |  « f k  t 1!  ? r ^  % 
*r i  v re fr^  »iw n ft f t  wTcft |  «ftr 
“O T T t  « m #  ?SRft 1 33 ?? 3 T  ^  

T T ^ T P T f t  V X  x f r t  I fefT5T3P9T
f r  swtr »rft H^tor #  » m  t o  A 
*fra frm  fsrsr 5 ?  ?nr *$ ftrw % 

« t«R ft t  f r f f r r r  w t^R  
t t  t w  T n f t  t ,  i» r  t t  «T » ra  f  
t f f e e t f C Q T  Q R « n N f t T t t r ^ ^ B « f

of -the Constitution
Tspn^nf& t1 4 < f t w ^ m r ^ %
^  t «r  % g f r  fnr ^  #rsft 
T t  vet ^ r  lr f^rrnr forr cfr f ^ m
m  t o t  «r»T  « j % r  t o  f e f r f r  ? w  
* r ? | f r  # 7 ^ t^ ^ r lr f5 T T T 5 ft? ^ f3 tT
T^t t  1

«ft ^ « n (t  art 5r? srRrra 5rri |

A  f^ tft % fv R  ^ft % i r  #
CT' |  ^  ^sr apt w  A srr?  t t

P w t |  1 g-fr^tq’ >rrrr r̂f r̂ftr 
T t f ^ f ts  % ŵr?'<? ^  aft fe rr |  g?r
#  s m  T t fW5f 5T JTT? TT folT

I  *ftr  ^ ? f ? r R  f t  *m ptfr % f w r s  
«ftr t t  Tiar m m  f ^ t %  fr^nr 
3 f r ^ % f ? « T ^ ^ T r i t  *ftr  sr^r 
VTTT gsn t  TT [̂TT T̂OTRl 33  *fe
A frm  srraT |  1

?f#3ft qit fqr^ # ff^TR  A ^ w r  qr# 
% fftft flfW T R  f*fe  t»  ^  ^  *pp
tn*nra ^ ^ ^ t r f n T t ^ n f t ^ r r n ^ t  
« ^ t  1 ^ffsrsrR A >rrn T t  w r  ^  % 
f? R  ^fr?T 5JT5FTT T T  i t  »T$ $ f r  T%  
f r t ft  si?«m5T f t  T r m  T t  arr$n>T fcrr 
SITO, ^ T  T t  9TTTTT TW T  amr, % 

STTT trfr tfijfacT VFJjT »ft
s t m i t ^ t t | :  « f t T $ a * r e r a r r g f r w  

srwra T t  5 T R  ^ ft T l f  5WFT5T
H t̂ «ft 1 ^ fr r  t jt  wt?t | fa s  «rc &
T t *fhc srrr T t *ft*rcr f r  *T5

st<5tr aw  « i m r  at m  ^  m  xrtx-^fn 
sTT̂ rr̂ r wra^r, fnr? ^Nr, vvaH  w n  
<rrcft*r % sr*r? Tftr m  «nrs 
pt ^? r t t  # f t  % 5Tnr«R?« ^ ir  t t  

a w :  ^ l f  ? f? r j(t«n «ftr «ft 

«ftar 59 fcsr TT <JTVR TTSft |  

ift »?t ^t«?t ?ft arrftr ^*5ft i f t jR f  t t  ?ft

^T^R T^»ft I S*rf5W #  «?T f»R  % *n%
«ft qwrsft % «ftr ^  f v r  t r t  % 

P w r  t t » t t  f r  * b  T n r a w  T t  
^  S, v s  155 « ta  $  i  1
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Vnufc to ttw ? (Nominated— 
Anglo-Indiaas): X an deeply grateful 
for the intervention of the Prime 
IBnhW. Baton 1 make a further 
reference to tome of the observations 
that fell from the Leader of the House, 
may I seek to, shall I say, repel some 
of the imputations that have been 
made against me in the bringing of 
this motion?

My hon fnend who spoke just be
fore me has suggested that my motion 
was inspired by some kind of anti- 
Hindi animus, and that this animus 
or this allegation finds fortification in 
my Minute of Dissent as a Member of 
the Parliamentary Language Commit
tee May I reassure him that his 
whole process o f reasoning is, at any 
rate, inverted, if not perverted? I 
have never been an antagonist of 
Hmdi Every morning I read my 
Hindi, or I should say my Hindustani, 
dictionary m the Devanagin script for 
half an hour The only or the primary 
reason why 1  brought this resolution 
was the reason of fear, and I am glad 
to say that that fear has been largely 
assuaged by the intervention of the 
Prime Minister

From a narrow point of view I saw 
this hatred motivation against English 
mounting in the country I know that 
the fact that English happens to be my 
mother tongue and the mother tongue 
of a microscopic minority m the larger 
Indian context may not be important, 
but, at any rate, I had the right to 
resist what I felt was a campaign, a 
hate-motivated campaign, with the 
sole objective of destroying English. 
And may I say to my hon friend, Shri 
Mishra from UP

Some Hon. Members: From Bihar

Shri Frank Anthony: I beg your 
pardon, from Bihar—that I assess this 
campaign and its motives not by pro
fessions Many of my friends from the 
Hindi States have professed not only 
re ject, they have professed love for 
the English language, but more and 
more I have seen exhibitions from 
which I  and other people have drawn

r, 1 * »  IntUuAm « i  tnglith  i a »  
kxth* Eighth Schedui* 

of A* Constitetion 
«ur «<n eomftutaag. Shap went 
inevitable, inescapable oonduatons. 
What conclusion do you expect me to 
draw from the angrttl hatao move-' 
ment of UP.?

Shri M. P. MfcAura: That movement 
is not confined to UP. That is indulg
ed in by a party known as the Socia
list Party of Dr Lohia, an all-India 
party

Shri B n ) Raj Singh: That is the
only correct movement for the masses 
at India if they have to progress.

Shri Frank Anthony: What conclu
sion do you expect me to draw from 
the fact that ostensibly educated legis
lators in UP walk out as an act of 
deliberate discourtesy against their 
Governor because he chose to speak 
in what to them was a foreign langu
age’

Shri Braj Raj Singh: No, it was not
that No discourtesy was meant

Shri S M Banerjee (Kanpur) That 
House is strong enough to protect 
itself

Mr Deputy-Speaker* He can refer 
to that

Shri Frank Anthony It is from 
these acts that I draw this conclusion, 
and I have seen it in this House Why 
is it that this resolution has been not 
only opposed but opposed bitterly, not 
only opposed bitterly but opposed 
venemously, only by those whose 
mother tongue is Hindi7 Why7

Shri Braj Raj Singh: That is wrong

Shri S. M. Banerjee: It was opposed 
by Shn H N Mukerjee

Shri Frank Anthony: Because, those 
whose mother tongue is Hindi have 
persuaded themselves—you may not 
accept my inference—that until they 
destroy English, Hindi can never be
come the official language of this 
country

Seme Hen. Member*: Nq, no.
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Shri Harish ChwHni Matter (Pali): 
Disabuse your mind of this impression.

Shri tank Anthony: It Is because
of this Hindi-motivated hatred tor 
English that I brought this resolution.

Shri Kaiika singh (Azamgarh): I 
think Shri Mishra was right in attri
buting that motive to you, since you 
are attributing this motive to others.

Shri S. M. Banerjee: Do not with
draw it and oblige any one.

Shri Frank Anthony: I am glad my 
hon. friends from the Hindi States are 
now disclaiming any hatred for 
English, and I hope in future their 
policies m the Hindi States will square 
more with these professions of alleged 
respect for the English language.

I was grateful to my friend Shri 
Nath Pai for the attitude he took up. 
He pleaded that if Government was 
honest in its professions towards the 
Anglo-Indian community, whose re
cognised mother tongue is Englibh, 
then they must accept English as one 
of the languages of India And he 
made the plea that I should not press 
my resolution because he said that 
while it was acceptable, it should be 
brought in along with other languages 
and at that time we could consider 
the claims of these different languages 
for inclusion in the Eighth Schedule

I just want to make a comment m 
passing in reply to an observation that 
fell from Shri Nath Pai. He said: 
although we remember the batons of 
the Anglo-Indian policemen, the cul
ture of India, the catholicity of India, 
does not choose to remember the past 
I am grateful for that, but I would 
remind him that it was not only the 
batons of the Anglo-Indian sergeants 
of police. We were the products of a 
certain matrix—historical, cultural, 
social. We might have done our duty 
wrongly from your point of view, but 
we were not the only Indians who used 
batons. There were a lot of other 
Troians in the police forces who did 
it, and we did our duty rightly or 
wrongly according to our point of

view. But let me say of this critteknm 
that flie Anglo-Indian community has. 
yet to identify itself with the country,, 
that is not quite correct. As Indians, 
we are all schizophrenics. We are 
schizophrenics because that is part of 
the compulsion of history. We are
schizophrenics in that we seek t»  
reconcile the charkha with file Bhakrfc. 
dam, we seek to reconcile the bullock 
cart with the jet plane. We are 
schizophrenics in that way.

I am a product of east and west. 
My thoughts and my way of life are 
more western than eastern, and yet 
India clings to me as she does to all 
her children in innumerable ways. 
That, you may say, expresses the feel
ing of the Anglo-Indian, and yet those 
are the words of Shri Jawaharlal 
Nehru about himself.

And after all, this claim-of patriot
ism and loyalty is not the monopoly 
of any community. May I remind 
Shri Nath Pai that perhaps more in
jury was done to the Anglo-Indian 
community by British rule and by 
Britain than to any other community 
of India? He does not know this. I 
am completing my history of the 
community.

Until 1806 we were the soldiers of 
India, we were the merchant princes 
of India, and in 1806 because they 
were afraid that the Anglo-Indians 
might join with the other Indians of 
this country to drive them out, an 
embargo was placed on my commu
nity. After 1806 no Anglo-Indian 
could get into the covenanted service. 
All Anglo-Indians holding commissions 
were driven out No Anglo-Indian 
could hold land or property in this 
country. You do not know our history,
I do. You know the more recent 
manifestations of that history, but 
that has not been our history entirely.

The first national bard of modem 
India was an Anglo-Indian, De Rozio. 
He was one of that band with the help 
of which Bam Mohan Roy was res
ponsible for the intellectual awaken
ing, the cultural renaissance wbich-



*3*$ Bm wum  re; AUGUST % lW f iMhukm ,  
of the Constitution

I Shri Frank Anthony]
•eame to India with the English langu
age. D e  Rozio has been acclaimed 
rightly not only as Bang&l&'s poet, 
(but as the first national bard ot 
modem India, and it was the efforts 
o f de Rozio, his 'Apostrophe to Free* 
-dom’, his sonnets, his odes to India 
lhat were primarily responsible for 
firing the imagination and the minds 
•of the youth of Bengal with the ins
piration of liberty. I say that in pass
ing.

I want to come back to the subject 
.and meet only some of the fallacies 
which have been perpetrated; and one 
of them is. What was the main motive 
-of my resolution? I wanted to remove 
this taint of foreignness. And I am 
grateful to the Prune Minister that he 
accepted this position. He said, yes, 
we recognise the fact that the mother- 
tongue of the Anglo-Indian community 
is  English, that they must get every 
facility for retaining that mother- 
tongue, we should recognise the need 
of our giving them facilities for their 
schools. This was one of my main 
motives, because I was afraid—my hon. 
friend does not know, but I know, be
cause I am dealing with this problem 
every day, the tremendous pressures 
'that I am facing in some of the Hindi 
States, because—I say, and I say it 
with great regret—of this basic motive 
of hatred against English; there are 
some people who are avowedly com
mitted to the policy of destroying 
English, and they feel they can only 
destroy English if they destroy my 
schools, because they feel that my 
schools are the nerve-centres of Eng
lish teaching, and that until these 
■schools are destroyed, they will never 
be able to destroy English.

Seth GovindDas (Jabalpur): I object 
to  it

Shri Frank Anthony: It was only a 
motive of fear. . . .

ite wm : s n t b w  aft,
# «nrcr% *F̂ rr «rr$3Tjf fa 

■wftor w a r  fjpft ppft

vnafar *rrorwf % srfsr wnro#

% Y»rr £  i $  % M *  vt

*  X&i TPJPTKTT spy ft t f i
*  fi*  fSTRTT I, 3 *  % »rr^T f t

srrefar *rrotff 
& fen ft ôrr $ »

Shri Frank Anthony: My hon. friend 
is not reading from cause to effect. He 
is reading from effect to cause. My 
attitude in the Parliamentary Commit
tee on Official Language was an atti
tude which had crystallised after a long 
period of ten years. I had explained 
the process by which I had reached 
that ultimate position of crystallisation. 
I had supported the fact that Hindu
stani should become. . . . .

fte ntf«R TRT: % «T̂  TPT Tft

Shri Frank Anthony:. . .  the official 
language of this country.

3 ^ snerr

f  i

Shri Frank Anthony: Let me make
it very clear that at that time I had 
expressed my doubts to no less a per
son than Shri Jawaharlal Nehru. I 
said, we should not use the word 
‘Hindi*, but we should use the word 
‘Hindustani’, because Gandhiji with his 
unerring instinct knew that if we 
were going to have a language which 
could be not the national but the 
official language, a language which 
would hold the scales evenly between 
ell the peoples who constitute this 
ethnographical museum in this coun
try it had to be a neutral language.

Pandit Thakur Dm  B hinra
(Hissar): There is no difference bet
ween Hindi and Hindustani actually.

Seth Govind Das: || quoting
Scriptures.
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Mr. Deputy-Speaker: Order, order.

Shri Frank Anthony: It is sot a neu
tral language.

I have said that I am prepared 
to accept here and now Hindustani 
as the official language. I want a 
language that is neutral. I want a 
language with which no one identifies 
his religion; I want a language with 
which no one identifies a particular 
community; I want a language with 
which no one identifies the oppression 
of any linguistic minority; I want a 
language with which no one identifies 
the oppression of the language of any 
Linguistic minority H&d we had 
Hindustani, we would never have got 
all these manifestations which today 
have created a revulsion not only in 
my mmd. Ask the Muslims what 
they feel; ask the Sikhs what they 
feel.. (Interruptions.) This revulsion 
has come because you have traded in 
hate.

t o  srra : 3ft,
s f t r  5rr

f& i
| 1

Shri Frank Anthony: I say this to 
my friends as the Prime Minister has 
said but said it perhaps more euphe- 
xnestically that you cannot impose 
your language on any other peoples.

t o  *M**r *ro Ttf ^  *f*7rr
<arri?iT | 1

Shri Frank Anthony: It is this im
position motive, it is this hatred 
motive that has created this revul
sion against Hindi.

qftw war ■ttchw "taNr”  :
fssra r^ft % •

Shri Frank Anthony: No; hatred
will beget hatred. (Interruption*).

Shri S. M. Banerjee: This is too 
much.

Shri Frank Antboay: I am a very 
small person; I cannot create any re
vulsion against Hindi. "Why is there 
this revulsion against Hindi in this 
country?

Seth Govind Das: There is no re
vulsion.

Shri Frank Anthony: If you say,
there is no revulsion, if you say that 
the people m the soutfi want Hindi, 
if you say that all the Sikhs want 
Hindi, if you say that.. . .

Setb Govind Das: Have voting on 
your resolution, and you will find 
what the position is. (Interruptions).

MT. Deputy-Speaker: Shall we be 
able to go on like this?

w r vm nO ' ^  ?

* t  aprre eft sVfa# 1 3 ft * 5  

^  ^  ^  ^  1

Shri Sorendranath Dwivedy (Ken- 
drapara): This is not a controversy 
between Hindi and English.

Shri Frank Anthony: It is not, but 
in spite of that it was sought to be 
made so in this country.

There is one thing in regard to 
which Shn Nath Pai has intervened, 
and which has jogged my memory. 
And I think it is good that I should 
say something with regard to the 
observations that fell from his lips. X 
want to reassure him that let him not 
feel that this community that I have 
the privilege of representing is not 
identifying itself with India. As I 
say, there is schizophrenia; there is 
schizophrenia among same Hindus. 
That is a part, as I say, of the tact 
that they have emerged from some 
kind of social, cultural and educational 
matrix. But let me remind you that 
I am a microscopic minority, and I am 
making my contribution to India....
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Hurt Fhok Aatfmiy: . ..according 
to my innate capacity for loyalty. 
Perhaps, Shn Nath Pal does not know 
that the history of Kashmir might 
well have been differently written but 
for the Anglo-Indian pilot I am 
writing. ..

Shri Braj Raj Singh: You are one of 
them

Shri Frank Anthony: I am glad of 
that I want you to realise

Pandit Thakur Das Bhargava' My
hon fnend should speak what is rele
vant so far as the resolution is con. 
cerned He is only beating his own 
drum and saying that he has done this 
and done that, or that his community 
has done this or that Are we discus
sing the resolution or are we discus
sing the Anglo-Indian community 
here9 It is not fair to speak of these 
things on this resolution

Shri Braj Raj Singh: We are proud 
of every Anglo-Indian

Pandit Thakur Das Bhargava
(Hissar) But we want to hear about 
the resolution I want that the hon 
Member should speak what is rele
vant to the resolution and not waste 
the tune of the House

Shri Frank Anthony: I was only
answering the criticism that let the 
Anglo-Indians serve India We are 
serving it and we are dying for it

Mr Deputy-Speaker: If the hon 
Member addresses the Chair, perhaps, 
he might have less difficulty

Shri Frank Anthony. I want to repel 
one or two other fallacies One fell 
from Shn H N Mukerjee My hon. 
friend Shri Nath Pai said that he was 
considerably impressed by Shn H N 
Mukerjee’s argument, and I was 
not . . .  Shri H N Mukerjee is a 
great personal friend of mine. But 
Shri H. N. Mukerjee in his usual,

mal sort of verbal-cvm-historic hy
perbole talk ad imfmiunstely, 1m  is- 
not here today.. . .

Bhrteiati Bern Chakravartty (Basir-
hat) He ts ill

Shri Frank Anthony: But that does 
not take away my respect for him I 
was only criticising his sentiment He 
felt sorry for people who live in this 
kind of twilight world, with a sort of 
hybridised culture I was sorry for  
Shn H N Mukerjee when I saw this 
picture of self-pity that he had drawn. 
He said that English had meant cul
tural enslavement of this country. 
I know something of this subject 
And may I say with-great respect that 
Shn H N Mukerjee when he spoke 
m this way was not in the best 
Bengali tradition? For, what is the 
Bengali tradition7 The Bengali tra
dition is a tradition of cultural demo- 
cracy, the Bengal tradition is a tra
dition of a synthesis of cultures, that 
is not a hybridised culture That is the 
apogee of cultuie, the ultimate ex
pression of the highest form of cul
ture, when you get a synthesis of 
cultures And that is the tradition o f 
Bengal and for anyone to talk of the 
cultural enslavement of India by the 
bringing of English is to talk without 
a knowledge of what happened How 
did English inform the education of 
this country7 It informed Indian edu
cation at the demand of Liberals led 
by Ram Mohan Roy Ram Mohan 
Roy refused to allow India to have, 
according to him, this pall of ignorance 
drawn over it by the perpetuation of 
Indian education It was as a result 
of the insistence of Ram Mohan Roy 
and his fellow-Bengali Liberals that 
English was brought to this country 
A great gift of history And what 
happened7

16.50 hrs.
[M r  S peaker in  the Chair]

As a result of Ram Mohan Roy's tri
umph, India rushed forward to an in
tellectual awakening; India rushed
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forward to a cultural renaissance 
through and by English brought in 
at the instance of Ram Mohan Roy. 
India jumped from medievalism into 
the modern world.

That is why I repel this thesis that 
English led to the cultural enslave
ment of India. English led to an in
tellectual awakening in India. 
English led to a cultural renaissance 
in India. Tilak, one of your greatest 
patriots, proud of his own language, 
said___

An Hon. Member: Say ‘Our’ (Inter
ruptions) .

Shri Frank Anthony: Yes ‘Our’
(Interruptions) .

(srnrm )
3TfT sfasrer I ,  1 ?  SST

%  TfaWT I, w  
<f?T snrfc sffr ^  ^  f t 7

Shri Frank Anthony: As I was say
ing, the greatest Indians have recog
nised the place of English. I was 
quoting Tilak. He said that India, 
through English, received not only the 
inspiration for liberty, but through 
English it received the inspiration for 
patriotism According to Tilak, there 
was no Indian patriotism till India 
was informed with the leaven of 
English literature and English think
ing Do not let us, m this spite and 
hatred for English, blame English for 
everything.

And after all, what halve the
greatest modern Indians done? The
great thinkers, the writers, the crea
tive artists—what have they done? 
They have interpreted themselves.
From Ram Mohan Roy, Aurobindo 
Ghosh, Jawaharlal Nehru, Sarvapalli 
Radhakrishnan, C. V. Raman—a whole 
host of them. What have they done? 
They have interpreted themselves.
More than that, they have interpreted 
the spirit, the ethos, of India to the 
outside world through English. India 
'would have been unknown to the ex
tent that it is known today but for

these great creative artists who have 
Interpreted India to the outside world.

And what has English done? It has 
brought to this country the broad im
pulses, the impetus, of freedom, of 
liberty, all the progress in every field 
of human thought and endeavour.

Several Hon. Members: No, no.

Shri Frank Anthony: Let us not at
least be churlish in this matter. As I 
say, I wanted to allay a certain illu
sion. Even Rabindranath Tagore—he 
was never challenged—said he receiv
ed his great inspiration after reading 
Shelley and Keats. (Interruption).

As regards foreign-ness, may I say 
just one word? I do not understand 
it. I have shown that legally and 
factually, English is as much a langu
age of this country as any of the 
other languages of this country.

Seth Govind Das: No.

Shri Frank Anthony: My hon. friend 
still 9ays ‘No’. If English is foreign, 
it may be foreign in its origin. But 
then it is no more foreign than 
Sanskrit. Its foreign-ness is relative, 
that there has been only 200 years 
acclimatization whereas the acclimati
zation of Sanskrit has been for 2,000 
or 3,000 years. And then if you carry 
this argument of foreign-ness to its 
logical conclusion, where do we land? 
Then as a nation, we live, we move, 
we have our being in everything 
foreign. What we are doing here is 
foreign. Parliamentary democracy is 
foreign; our administration or ad
ministrative pattern is foreign (In
terruptions). Our jurisprudence is 
foreign; our legal system is foreign. 
Everything we do is, I say, foreign 
(Interruptions). I am pleading for 
English and 1 am pleading for it in 
a right way. English has become a 
part of the warp and woof, of Indian 
life and of Indian thought. Let US 
ask ourselves this question: what is 
the life-line of Indian unity? What is 
the answer? English.
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Shri Frank Anthony: With all res
pect, in spite of this unity of culture, 
the history of India before the last 
200 years was a history of tribalisms.

Several Hon. Members: No, no.

Shri Frank Anthony: The unity of 
India was brought about only in the 
last 150 years (Interruptions). I know 
my history as well as anybody else.

Seth Govind Daa: He has forgotten 
it altogether.

Shri Frank Anthony: All the facets 
of Indian history today, of Indian 
unity today, political, administrative, 
judicial and, most important of all, 
intellectual, owe their inspiration to 
English. What is the mortar of in
tellectual unity in this country? 
filglish. What is the mortar of emo
tional integration in this country? It 
is English. Then shall we end this 
life-line of unity, because of emotions 
o f passion and hatred.........

Shri C. K. Pattabhi Raman (Kum- 
bakonam): I would beg of my hon. 
friend not to over-argue his case.

Shri Frank Anthony: I am coming 
to the end of my peroration.

I wish to thank the Prime Minister; 
he has more than accepted what I 
wanted. He has assured me with re
gard to my own language and to the 
needs of Anglo-Indian schools. He 
has inveighed against the attitude of 
the Hindi enthusiasts. He has said 
that this question of Hindi must be 
decided not by the Hindi-speaking 
people, but by the non-Hindi-speaking 
people.

Shri Nath Pai has also said that he 
is entirely in favour of my Resolution 
but that it must come up along with 
certain other languages. The Prime 
Minister has made it categorical. He

• has said that he sees no objection to 
English being in the Eighth Schedule.

Seth Govind Das: He never said 
that.

Shri Frank Anthony: All that he 
said is that if I force the issue at this 
particular time, it might create un
necessary friction. Because of that,
I ask for leave of the House to with
draw my Resolution.
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Mr. Speaker: Order, order. With 
the motion for withdrawal, all excite
ment must subside.

There is an amendment in the name 
of Shri Surendranath Dwivedy. Is he 
pressing it?

Shri Surendranath Dwivedy: In
view of the fact that the hon. Mover 
has asked for leave to withdraw the 
Resolution, I do not press my amend
ment.

Mr. Speaker: Has the hon. Member 
the leave of the House to withdraw 
his amendment?

The amendment was, by leave, with
drawn.

Mr. Speaker: Has the hon. Mover 
the leave of the House to withdraw 
his Resolution?
The Resolution was, by leave with

drawn.




